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*(Shri C. R. Pattabhi Raman]

1 beg to lay on the Table a copy
each of the following papers:—

(i) Annuel Report of the National
Instruments Limited, Calcutta,
for the year 1962-63 along with
the Audited Accounts and the
comments of the Comptroller
and Auditor-General thereon,
under sub-section (1) of section
618A of the Companies Act,
19586.

(ii) Review by the
on the working of the above
company. [Placed in Library,
See No. LT-2558/64].

Government

REPORT OF GANGA BRAHMAPUTRA WATER
TRANSPORT BOARD FOR 1963

The Minister of Shipping in the
Ministry of Transport (Shri Raj
Bahadur): I beg to lay on the Table
a copy of Report of the Ganga
Brahmaputra Water Transport Board
for the year 1963 (Hindi and English
versions). [Placed in Library, See
No. LT-2559/64].

—

1222 hrs,
DEMANDS FOR GRANTS—contd.

MINISTRY OF DEFENCE—contd.

Mr. Speaker: The House will take
up the discussion and voting on the
Demands for Grants under the control
of the Ministry of Defence, for which
10 hours have been allotted, out of
which 5 minutes have been taken
already.

Shri U. M. Trivedi (Mandsaur): May
I make one request about the cut
montions of which notices were given
yesterday? Actually, the discussion
on these Demands begins only today..

Mr. Speaker: As a lawyer, the hon.
Member should know that he should
not argue on that now, but he may
only ask me to-'condone the delay.
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There is delay in this case, and 1
shall condone it and consider the case
of these cut motions, and treat them
as moved, if otherwise admissible.

Shri U. M. Trivedi: The delay may
be condoned.

Mr. Speaker: Yes.

Shri U. M. Trivedi: They may be

taken as having been moved.

Mr. Speaker: I have already said

80.

Shri U. M. Trivedi: I beg to move:

“That the Demand under the
head Ministry of Defence be
reduced to Re. 1”.

[Lack of effective steps to meet the
menace of Pakistani raids on the
borders of India (73)].

“That the Demand under the
head Ministry of Defence be
reduced to Re. 1.

[Failure to meet effectively the obvi-
ous menace arising out of the collu-
sion between Pakistan and China
(74)].

“That the Demand under the
head Defence Services, Effective—
Army be reduced by Rs. 5§0,00,000”.

[{Need for economy
under sub-head
hired transport

in expenditure
Transportation—

(78)1.

“That the Demand under the
head Defence Services, Effective—
Army be reduced by Rs. 100”.

[Inefficiency of the recruitment offi-
cers in proceeding with recruitment
(76)1.

“That the Demand under the
head Defence Services, Effective—
Army be reduced by Rs. 100”.
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[Waste of money on hired transport
(M1.
““That the Demand under the
head Defence Services, Effective—
Army be reduced by Rs. 100”.

[Expenditure on military attaches to
Indian Embassies abroad (78)].

“That the Demand under the
head Defence Services Non-effec-
tive be reduced to Re. 1.

[Non-inclusion of the service of the
Canteen Stores Department under
this head (79)].

Shrimati Renu Chakravartty (Bar-
rackpore): Last year, when we were
discussing the defence budget, we
debated on it against a background
where there was the big Chinese at-
tack and there were the disastrous
NEFA reverses. There was a con-
certed attack on the policy of non-
alignment. And in those dangerous
days, we were thankful for the aid
which we got whether in small arms
or in any other form of airlift from
the USA, UK as well as for all other
help coming in the form of a pro-
mise to build up our defence poten-
tial. The country was united and our
resolve, which this Parliament had
stated in a pledge was that we shall
wipe out our defence weaknesses,
and it was also pledged to us that
there would be an inquiry into the
NEFA reverses, and this House, with-
out a division, voted for huge allo-
cations for the building up of the
defence potential of our country.

The entire idea behind that huge
allocation which the Parliament gave
to Government was a declaration of
self-reliance, a declaration that we
shall rely on our own resources first
and foremost and we shall not enter
any military blocs. It was a difficult
decision for us to take, for a poor
country like ours, but we did.

Today, after one year, when we
are debating upon this Ministry's
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Demands for Grants, what is the
background? The Chinese cease-fire
has come, but there has been no con-
solidation of that cease-fire. There
has been no acceptance of the
Colombo proposals. Huge armies
still stand across the frontier. We
hear from time to time talks about the
Chinese wanting to talk with us on the
basis of the Colombo proposals; at the
same time, we hear, when they go to
Pakistan that they have a new idea
about SEATO and - CENTO being
defensive alliances.

One of the biggest factors, and 1
should say, a somewhat new factor
since last year has been the bellicosity
encountered from Pakistan. There
was hatred to a certain extent, but
not bellicosity to the extent that we
have experienced during the last one
year, since the attack on Kashmir
several years ago. There have been

constant raids and attacks, firings
across the western and eastern
borders. We have as the latest scare

an incident where they came right 20
miles into our territory on the
western sector and killed some of our
people, which has shocked our coun-
try. There has been construction of
bunkers and concentration of troops
along the Tripura border, which is
near my State, in the West Bengal
border and in the Assam border.
There have been dangerous military
incursions and deaths inflicted in the
Jammu and Kashmir border.

This is the background
which we are discussing these
Demands. There has been a stepping
up of the cold and hot-war in Kash-
mir. There has been a stepping up of
the cold war in the Security Council
There has been whipping up of com-
wmunal riots and the squeezing out of
the minorities in East Pakistan to find
@ cause or excuse for urgency of the
Security Council debate. Even today,
when the Security Council is going to
meet and discuss, there has been flar-
fng up of communal riots right
throughout India, Raigarh and Bel-
ghoria in West Bengal; in Jamshedpur
the situation is very serious. The

against
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situation is very serious in Jarsaguda.
This is what has happened. Most
significant of all, is the support which
Pakistan has received in the past, and
still receives, from the United States
of America and the United Kingdom.

I was reading Prof. Ranga's speech
last year. He said—after all the US
and UK want us to be friends with
Pakistan; they want Pakistan and our-
selves to be friends. I think most of
us in this House have always wanted
to be friends with Pakistan. We have
gone to the farthest extent to be
triends with Pakistan, and we would
be one with Prof. Ranga if it was
only a question of bringing about
triendship between ourselves and
Pakistan. Prof. Ranga said—should
But our quarrel is this—on what basis
has the friendship to be brought
.about? The basis which has been
put forward by the US and UK
has been the question of Kash-
mir, that is, unless we solve the
question of Kashmir according to
their wishes!

I remember very clearly what the
London Times said on the 28th
November 1962, when our country was
in great difficulties. They were then
giving us some arms; even at that
time, the London Times told us in
that very article, that the real thing
hinged on the fact whether we ac-
cepted the condition relating to Kash-
mir, the solution which they were
putting forward before, whether that
would be accepted or not; otherwise,
arms and arms aid would not be
given. I could quote to you the actual
words, but I have no time to do so.

We have had during this last year
the question and the idea of the
division of Kashmir coming every
now and then, and then the question
of mediation. We have seen Sir Pat-
rick Dean’s performance in the
Security Council. As a matter of fact,
when some of us went to meet the
High Commissioner for UK here re-
certly to protest against Sir Patrick
Dean’s speech in the Security Council,
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he told us—‘after all, you should not
misjudge us because we gave You
arms when you were in difficulties.”
We are thankful to them for the aid.
But because we are grateful to them
for some small arms and an airlift, it
does not mean that we shall agree to
give up our sovereignty and compro-
mise our territorial integrity.

As a matter of fact, in the last year,
what has been our experience? A
whole series of British and US
missions have been here and our mis-
sions have visited their countries. As
a matter of fact, when Shri Chavan
spoke last year in reply to the debate,
I think it was on the eve of Shri T. T.
Krishnamachari’s visit to the United
States. We know that our ambassa-
dor in the US has made efforts, some-
times not always to our liking, in
this direction. How much has he
been trying to tell us: ‘Don’t do this,
don’t do that; otherwise we shall not
get aid, we shall not get military
equipment’.

We have seen during the last yg;r
our newspapers flashing headlines, in
the whole of July last year—on July
8, ‘UK-US Blueprint for India’s Air
Defence Soon’; on July 22 ‘India Ac-
cepts Anglo-US Defence Plan’. What
has emerged out of all this? Joint air
cxercises for testing highly sophisti-
cated radar! We were told they were
very necessary for us. We did not
have supersonics; we had one or two
MIGs coming to us from the USSR—
they had just started coming, one or
two. We were told that we would
have our own HF-24, and therefore,
it was necessary for us to have the
radar equipment.

Shri Hari Vishnu
hangabad):

Kamath
Six MIGs.

(Hos-

-

Shrimati Remu Chakravartty: I am
sorry—six MIGs. Even today we have
no supersonics. Our Deputy Minister,
Shri D. R. Chavan, told the Lok Sabha
on 16th March that the Government's
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efforts to obtain F-104 aircraft as part
of military assistance from abroad
had not yet met with success. Pakis-
tan has got F-104 aircraft, but with
all our beseachings, and the beseach-
ings of the Finance Minister, they are
not with us.

Now, we have had our training in
radar, we have even had foreign
planes flying over our border terri-
tory, because they were going to
allow us to wuse their supersonic
planes, but the funniest thing—at
least in West Bengal this is what we
feel—is that after all that, we had two
helicopters landing within two
minutes of each other,—not a super-
sonic plane—they came, they landed,
saw everything and went away, and
we are told they took photographs. 1
do not know whether they really took
photographs, but the whole fantastic
thing is that, having had radar
exercises, they have taken away the
radar, they have promised to give us
radar, and now helicopters can come
with impunity and do what they like.

On 19th July last year, in Washing-
ton Gen. Chaudhuri had a long meet-
ing with the United States Defence
officers, and it was stated in our
papers—I am quoting:

“The United States will probab-
ly not be able to give us super-
sonics because of Pakistani dis-
pleasure. It may be got in Mos-
cow....Most modern weapons
are not available, but what has
been received to date has been
mortars, guns for mountain war-
fare wireless, mountain warfare
clothing, small arms.”

We are grateful for even that. After
all, these things help, every little
thing helps, but the really important
point which we want our Defence
Minister to tell us today is this. At
that time we had pointed out that
there were political conditions attach-
ed, but the thing was not so serious
at that moment because we were fac-
ing Chinese aggression. We had seen,
them in the papers, and we know they
were attached. Firstly, even these
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arms or assistance could not be usgd
against Pakistan. Secondly, the Unit-
ed States has the right to inspect and
observe the use of arms given by the
United States military missions and
have their observers here. We cannot
use these arms against Pakistan, but
at this moment, that is one of the
biggest difficulties we are facing, and
there is every chance—whether it is
collusion or joint plan, or with the
direct or indirect help of America and
Gt. Britain, whatever the reason—
that we will be attacked. When we
are actually attacked by Pakistan,
which God forbid, shall we be able
to use them? That is the question we
would like to ask.

Shri Tyagi (Dehra Dun):
we can use them in defence.

I think

Shrimati Renu Chakravartty: We
also want to judge the quality of the
military aid which has been given to
India, and that which has been given
to Pakistan. Last year the question
of the Navy was brought up by my
hon. friend Shri Raghunath Singh.
That is his special pet.

Shri Raghunath Singh (Varanasi):
Thank you.

Shrimati Renu Chakravartty: I find
that not only supersonics have been
given to Pakistan, but submarines
have been given. One has been given,
I do not know how many more. After
all, I am not in the know of military
intelligence of Pakistan, but that is
what is given in our papers. As far
as I know, we have got an aircraft
carrier, ] do not know whether we
have more than one. I do not know
what we are going to do with it. It is
very expensive too.

Shri Nath Pai (Rajapur): It de-
monstrates every year on the 26th
January.

Shrimati Remu Chakravartty: My
han. friend Shri Nath Pai says that it
is meant for demonstration to us, but
it is much better that we demonstrate
sormething against those whom we will
have to fight if we have to defend our
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country. Therefore, the entire ques-
tion of these air exercises which we
have held, the type of arms, the
quality of the arms which we are get-
ting, the political strings which have
been attached with regard to the use
of those arms against Pakistan, all
these, and even the quastion of the
Seventh Fleet, have to be examined.
I would like to ask a  question but
our Prime Minister is not here, We
were told: after all, they can come,
what can we do about it? Even Mr.
Talbot, after all that has been asked
on the floor of this House, when he
goes away from Pakistan, says: we
are very satisfied with our relations
with Pakistan. If that is the situa-
tion, then even the Seventh Fleet
might be used against us and not
against others, I say these are very
serious points which I want the
House to consider, because we have
decided last year, and we hope that
we shall continue to stick rmly to
the decision that we must be able to
build our own defence potential, our
own military strategy and our own
operational methods.

The Defence Minister last year
stated something with which I would
like to associate myself fully. He
said:

“Your army cannot be made to
depend upon the armg and
ammunition to be supplied by
somebody. The rate of combat
consumption is so heavy; it is just
not possible to think of fighting
any defensive action without
having your own defence produc-
tion base. In the case of the Air
Force, and in the case of air pro-
duction too, naturally, we shall
have to depend upon our own....
We must have some clear ideas
in our own minds about certain
basic principles about our defence
effort. And there is no doubt
that we must continuously and
watchfully and energetically
make efforts to see that we try

-—
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to broaden and deepen and
strengthen the base of our own
defence production.”

The question is, are we doing this?
Before I proceed further, I would
like to pay my tribute to the perfor-
mance of our ordnance factories. The
excellent results of these factories
are there for everybody to see, espe-
cially, the pride of our ordnance fac-
tories, the Ishapore Rifle Factory,
which has produced semi-automatic
rifles,
constitu-

An Hon. Member: Your

ency!

Shrimati Renu Chakravartty: 1t is
not only a question of my constitu-
ency. It is a question of the whole
country being proud of. Those who
know about the background in which
the ordnance factory workers and
their DGOF proceed with it, will
appreciate this. They fought for it to
put it in the public sector, There was
a great pull to take it to the private
sector. I must pay my tribute to the
DGOF, Shri Shahaney, who has done
an excellent job of it, and also the
workers who have worked round the
clock and especially the Mazdoor
Union which has its excellent Presi-
dent, who, in spite of the fact that he
lost his job during the last strike,
always tried to explain that it was a
question of challenge to the public
sector. He said, if the private sector
take away, let us take it as a chal-
lenge and let us, in the public sector,
show to them that we can make it
And we have made it. Actually the
entire House should greet those
workers of the ordnance factories
and the authorities and the Defence
Minister for having shown what the
public sector can do by way of pro-
ducing these semi-automatlc rifles,

Then, the HAL hag entered into &
project to produce the Alouette heli-
copters. 1 do not know at what stage
it is there. We have just read and
we came to know a little while ago—
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Shri Raghuramaiah, the Minister of
Defence Production in the Ministry
of Defence, also mentioned about it—
that the young scientists have been
doing excellent work in respect of
electronic and radar development,
Only the other day, I read about
mountain warfare problems, and it
was very clearly stated by our De-
fence Minister that the problem of
operating internal combustion engines
in the sub-zero temperatures of
northern borders is something that no
country in the world can solve for us.
Tt has to be solved by us. Even in
the most advanced countries in the
world, it is stated that these equip-
ments were designed for use only up
to altitudes of 8,000 feet or a little
more. PBut it is a problem for us,
where we have to fight at heights far,
far in excess of that, to solve. It is a
problem for our scientists, and it has
to be solved entirely by our scientists
and engineers. Therefore, this is
something which our young men are
engaged in, and it is quite clear that
gsystematic research yields quick re-
sults at the LRDE, and this is some-
thing about which we should be
proud.

Then, I must point out that the
DMRL organisation has now been
shifted from Ishavore to Hyderabad.
If there is something very special
about it, of course we should be told
about it. Then I will be the first to
suppori it. But I feel that since it
is a research organisation, associated
with the question of steel factory and
the rifle factory, I do not really re-
alise why we are spending so much
money on shifting jt all the way back
to Hyderabad, Of course, there are
electronic factories in Hyderabad,
and similar other things. It !s very
good. But I do not quite see why this
ifs being shifted. 1 hope the matter
will be enquired into.

Then, what about the six new ord-
nance factories about which the hon.
Minister has told us at the last budget
debate? I think that on this account
the bulk of the shortfall was Rs. 5§
crores. If we take away the excess
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of about Rs. 10 crores which we ha'\‘;e
spent on the Air Force, it will come
to about Rs. 48 crores or Rs. 43 crores,
The main reason, it is stated, iz thai
in spite of Government’s best efforts
it is not possible to secure foreign aid
needed to set up the six ordnance fac-
tories envisaged in 1963-64 Budget.
Only one of the proposed six fac-
tories for the manufacture of ammu-
nition is in an advanced stage. We
were {o have a factory for the manu-
facture of shells; another for high ex-
plosives. Onme factory is to be in the
South Indian town of Trichinopoly.
These are still in preliminary stages
and it i3 a very serious matter
because unless we set proper priori-
ties and go all out to get the know-
how, allocate the money and exert all
our energies to this end, I am afraid
we shall not be able to go further.
We are told that a US firm of con-
sultants Arthur D, Little Inc. has
come for formulation of expansion of
defence production, phase II. T feel
that this is a dangerous position. Not
only in this Ministry but in the other
Ministries, there is this inferiority
complex that we are not able to do
many things. I know that many of
our engineers are capable of doing
these things, both in the private as
well ag in the public sector. Actually
when the first phase of the expan-
sion programme for setting up these
gix new ordnance factories was there,
they were doing it so well; our en-
gineers and scientists have been
doing it so well. It is only a ques-
tion of how much energy, priority
and effort we put in getting the
know-how, We should not allow the
whole planning of defence production
to go to a foreigner, especially in
these difficult times when the politics
of these things have to be gone into.
Last year my colleague, Shri Indrajit
Gupta wanted a three-year plan for
defence production. Have we any?
From the report, it is a fairly better
report than the earlier one—I  fail
to find this spelling out of the three-
year plan. At least fet a two-year
plan be given, setting out priorities.
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Have we laid down priorities? The
most important of all is our plan of
production of supersonic aircraft. We
are happy that after such a long time
we have at last set up Aeronautics
India. It has been a long and tortu-
ous process to my mind, if we calcu-
late the number of months. The
whole country has been waiting for
it. It is an important thing, Was this
delay due to diffidence on our part?
There has been a constant  propa-
ganda, even in sections of this House
that the deal was bad and was off.
When British or US delegations come
here, Hindustan Times and other
papers tell us: the MIG deal is off.
Somebody else questions that. I won-
der if there is some volitical hesita-
tion. If that is so, let us be clear
about it. As far as I know, even last
vear, my hon. friendq Shri D. C.
Sharma could not¢ say whether China
has got MIG 21 factory; whether
they have got other MIG factories.
We have taken a very peculiar posi-
tion. What is that is holding it up?

Are there not such rumours? Are
they correct? Has there been some
sort of horse-trading. When the
Americans go away we again  start

talking about MIGs and try to boost
it up. I want to know whether or
not a definite effort is being made by
very highups in the Government to
turn over more and more of arma-
ment manufacturing capacity to the
private sector and to slow down pub-
lic sector. What should have been
given the highest priority is  being
slowed down. If it is a question of
using idle capacity in the private
sector for components or thingg like
that, it is all right. We should have
some sort of a co-ordinated plun for
that. I myself have written; the
unions have written, for instance,
about the DMC factory producing
strategic goods; they have wot ‘he
machinery from which they could
make defence production, Actually,
the electronics section of the Defence
Ministry came forward to inspect it
but nothing else happened. In my
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own area itself certain companies
can manufacture certain equipments
for the Air Force—Veegal Engineer-
ing Co., for instance, can do these
things. Experienced and surplus em-
ployees of non-scheduled airlines
could be taken to HAL. We are not
opposed to that sort of thing. But we
are totally opposed to permitting the
private sector to enter the field of
armaments and weapons, We do not
want any subversion of the industrial
policy resolution under the excuse of
that word ‘public interest’. There
is a word, there is a sentence and
everything hangs on that particular

sentence. We want a pub-
lic assurance that we will
not permit private armament

kings of the tpye that we sce operat-
ing in certain western countries to
develop in our country with disastr-
oug results, political and military.

This brings me to the Lockheed
Mission that was here recently —We
did not know very much about it
But we know that a delegation came
and I think it was led by its Vice
Chairman, Mr. Polton. Some have
come under different names also, 1
am told. They met the Finance Min-
ister, Mr. L. K. Jha and Boothalin-
gam, all from the Finance Ministry,
very early in the morning, at a very
peculiar time and the only person.
who from the Ministry of Defence
could have been directly concerned
with it. Mr. P. V. R, Rao. I hope that
our Defence Minister also met them
There was a discussion. Shall we be
buying some F 104? Have we got the
money for it? Shall we use it against
Pakistan? If we buy it, have they
agreed to allow us some know-how
so that we can set up a factory? These
are things we want to know. If they
have agreed, let us go ahead; if not
we have to be very careful.

About this MIG deal, Aeronautics
India has been set up. MIG 21 has
guided missiles. We have to manu-
tacture them. They are all highly
eophisticated and intricate electronie
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equipments. Last year, my hon,
triend Shri Indrajit Gupta had stated
this. We have to think of the entire
structure of the Air Force. The ques-
tion is: when will it come up? Are
we going to build them up in the
course of the next two years? Then
again, where is the location?  Are
the locations fixed and firm ones? Are
we going ahead in all the three loca-
tions? Are we going to have a sepa-
rate electronics factory to take up
this very sophisticated electronic ma-
chienry? These are the points we
have to know. At least we must be
assured that we have a plan and
within that plan period we shall
be able to produce our own super-
sonics. F-104 has already attained
supersonic speed, I believe. We shall
be able to have a substantia] number
of these in a short time. This should
be our priority No. I, according to
me. How far has the Defence Minis-
try agreed upon i{t? That is some-
thing that we should like to know.
We have got our engineers, and de-
fence factory personnel, our HAL
technicians and others and with their
help and nation’s goodwill, we shall
be able to build up our defence po-
tential and have our supersonics in
the Air Force.

The other point which I wish to re-
fer to now is the NEFA enquiry re-
port. All things seem to have gone
down. At that time the question of
military intelligence loomed very large
in the minds of the people. I would
like to be told what has happened to
the question of military intelligence.
At that time, the Defence Minister
told us, “Tt is a difficult thing. We are
looking into it, but it cannot be built
up in a day” We all know that it can-
not be built up in a day. But certainly
in such periods of emergency, we
would like to know, specially when
certain other things have happened
in the meantime, how far we have
really improved that intelligence.
There have been air crashes. We have
not known anything about it. The
press and radio in Pakistan as well as
the international press have flashed it;
but we have not known it.
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The worst thing is we have had ae-
roplanes and helicopters flying in anad
getting down on our territory and
flying off. We have had an illyushin.
which has just disappeared and we
have not been able to locate it. We
do not know whether it has crashed.
What has really worried me is this—it:
was mentioned in this House—that
this Illyushin might have been lured
away to Pakistan through some radio
signal station. I do not know how our
military intelligence works, but by
common sense, I would say this. Sure-
ly we would like to know whether we
do not have our own code as far as
military bases are concerned, or do we
have the common code of the ICAO?
Surely we do not follow that. If we
have our own code, does it mean that
that code has become known to
Pakistan and it can radio-signal that
code to us and give us false directions?
All these things really worry us and
we want to know the position.

I was surprised when I got a sort of
information—1 do not know how far
it is correct—about the MRA—Moral
Rearmament Assembly. Even in this
House the hon, Prime Minister has
said that it is under the blessings of’
the American State Department, We
are told that when the MRA Group
was in Bombay, the band of INS Vik-
rant was in attendance not only at the
Chowpathy Rally, but also elsewhere.
Secondly, an MRA drama was staged
on board INS Vikrant. Even that 1
can understand that the group were
entertaining them.  Whether that is
correct or not is another matter.
Thirdly, INS Vikrant officers received
instructions from above to give all
facilities to MRA people and also to
provide accommodation. In fact, some
MRA people stayed with
INS Vikrant officers on board the
ship. We must know whether these
things are true. I would like the
hon. Minister to look into these
matters.

The 1last point which I want to
make. which the hon, Minister had
accepted last time—in fact, anybody
will accept it—is that if we are to fight
we have to fight with the full healthy
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morale of the jawans and the relations
between the jawans and the officers
have to be at the very best. That 1s
one of the most important things. That
is the socialistic approach—I use the
word ‘socialistic’—that is the ‘stick’
approach. If that is the approach
which the Congress has accepted, they
have to give up the class brass hat
approach, which we have had.

Dr. M. S. Aney: What is the diffe-
rence between socialist ang socialistic?

Shrimati Renu Chakravartty: That is
the word they like, with the ‘stick’ in
the end. That is why I am using that
word too. I am not very clear as to the
socialism of the Congress but one
point is true and that is that we have

got to learn  certain things
from the Chinese soldier and
the Chinese officer.  There is

no doubt about it. Let us give up the
old class brass hat approach. It still
remains with us and we have to root
it out ruthlessly, There is an uppish
snobbery and class segregation which
still remain with us, We have made
a mistake in making that synonymous
with discipline. As a matter of fact
the Khadakvasala Academy is a very
fine academy. When I meet the young
men who go there, I really feel very
happy that these young men are going
for the army. But what pains me is
their aping of western habists—dinner
dresses, eating with forks and spoons,
which they have not seen before,
because they come from ordinary mid-
dle-class families. But at the end of
it, of course, they come out as pucca
sahebs. All this is supposed to be
part of discipline. As an educationist,
I feel that ragging also is not the way
to discipline. I had seen British uni-
versities and also public schools and
‘there this is what has been imparted
to them. I hope even Mr, Anthony
will not try to synonymise ragging
-with discipline. It is very bad. I see
‘it as a mother, as a politician, as a
citizen. I hope that this House would
be one with me in seeing that we root
out this ragging not only from the
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Defence Academy, but from other
universities and colleges also. It is
something bad which has come into
our body politic and we have to root
it out.

About the mess and clubs, every-
thing is separate. Why should it be
s0? I am shocked that there is discri-
mination even in the battlefield for
there is separation allowance only to
officers and not to OR. While living
at the same altitude, there are differ-
ent high altitude allowances to officers
and OR. why should it be so? There
are different para-troops allowances
for doing same duties. There are diff-
erent special compensation allowances
in the field. There are special rations,
cost free, to officers and not to other
ranks. Surely some rations should be
issued to ORS also. While doing exer-
cises in plain, officers get disturbance
allowance. Why not this be given to
ORS also? My friend Shri Tyagi has
got a very nice smile on this face;
that shows that I am not far wrong.
Other ranks are not authorised to pur-
chase goods from CSD(I) at cheap
rates such as cheese, butter and fish.
Of course, I will leave out transistors
and scooters because the poor fellow
cannot buy scooters. There are officer’s
shops established to supply them with
articles at very cheap rates, but there
is no such provision for ORS. OR
families are kept at arm’s length from
officers’ families even in social gather-
ings and they do not mix with each’
other. Why should it be so? They be-
long to our own families. One brother
happens to be an officer and another
brother happens to be OR. Why
should we continue with these Sand-
hurst traditions, I want to know,

There is the question of leave re-
quests. The second speaker from my
party, Shri Raghavan, will deal with
al] that. Lastly, I want to say that the
relations between the workers and
the authorities must be one based on
confildence and not on the attitude of
arrogance, Fortunately during the
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last one year, we have had the best
relations. I do not know Mr. Chavan
very well, but I have read in the
papers that when he was Chief Minis-
ter of Maharashtra, he was able to
bring about that relationship and
I hope he will bring it again. He
should bring a new approach and
there should not be that brass hat op-
proach which means, one something is
done, it cannot be reopened, because
it is a matter of prestige.

Even some of our OCS behaved in
a manner which really creates un-
necesary trouble for us. There js the
case of the Kankhana Engineering
‘Stores Depot where Rs, 300 was collec-
ted by the unit and he was asked to
forward it to the National Defence
TFund. But he said he would not do
it, because there was some quarrel
going on between the workers and the
officers. These things should be en-
quired into. The way the transfers of
union officers is made should also be
enquired into. They wanted a co-
operative store and even that has not
been permitted. It is the same brass
hat attitude. The Defence Minister,
with his experience with labour in the

- past, should look into these things.

13 hrs.

The times are serious. We have to
be wise, but determined. We have to
guard our indepedence and our ter-
ritory. We have to defend it. For
this, we shall take help wherever help
is necessary. We shall take the neces-
sary help for know-how, but we shall
not sell ourselves tc foreigners, We
have to build a frr. and  socialist
India. We can do so »nly if we fight
for this independent defence policy
and give up our complex regarding
foreign experts. Let us take their
know-how, but build our own public
sector. Let us have confidence in our
own defence personnel, in our scien-
tists and in our engineers, We shall
fight in this way, and it is such a fight
that can be a resolute fight. If our
Defence Minister is able to build that
ap he shall have not only the good
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wishes of this House, but he shsll
have the support of the entire country,

for Grants

Shri Ranga (Chittoor): Mr. Speaker,
Sir, from the manner in which we
have had the benefit of experience
and contacts that our Communist
friends have of the working of our
ordance factories and all other instal-
lations and establishments which are
associated with the Defence Ministry
and the defence departments, we can
see who, in an indirect way, is run-
ning the Defence Ministry and who,
in an unauthorised manner, in an un-
acknowledged manner, is the real
Defence Ministry in this country.
This is a warning which, I am sure,
my hon. frined, Shri Chavan, must
have already noted for his own bene-
fit and the benefit of the Ministry of
which he is in charge after he has
taken over charge of the Ministry.

I have had the honour of visiting
quite a large number of our ordnance
factories, and I found that tne Defence
Ministry was not having as much
control over them as could have peen
expected. There was no such thing
as totalitarian control by the Defence
Ministry over the defence installations.
There is a kind of diarchy going on
there. It is an unseen one in a way
an unacknowledged one in another
way. I do not know whether it would
be possible for some time to come for
the Defence Ministry and the Defence
Minister to gain real control and then
say that all these defence installations
can be depended upon completely,
under all circumstances, whoever may
be our allies, whoever may be our
enemies,

Shri S, M. Banerjee
What control do you want?

Shri Ranga: Last year also we had
these speeches, like the one we had
just now, from our Communist frineds
who are so very well informed, pos-
sibly better informed than what many
of the hon. Members can claim to
come to possess even on the Congress
side.

Shrimati Renu Chakravartty:
They do not read papers,

(Kanpur):
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Shri Ranga: T do not regret the in-
formation they possess or their know-
ledge. But I am surprised at the vehe-
mence with which continuously they
pursue the same line of exhorting our
country to pursue the patriotic line
of being entirely independent of all
other countries in the world not only
in regard to the three arms of our
defence forces but also in regard to
their equipments, in regard to the
ordnance factories, in regard to the
science and in regard to the research
behind them and all the rest. What
would have happened if Soviet Russia
had pursued that line when she was
attacked by Hitler? What would have
been the fate of England during all
those turbulent times if she had not
sought and welcomed the support of
her allies including Soviet Russia in
the later stages? One would only
have to think about it to be warned
properly in regard to the advisability
or otherwise, the political tenability
or otherwise c¢f this “very brave and
patriotic advice” that our Communist
frineds are giving to us. They would
have no objection if we could get
more and more from Soviet Russia
by way of armaments experts, know-

how and also political advice. They
would have no objection, I am sure.
But. unifortunately, it js not forth-

coming however anxicus they may be
that Soviet Russia should barge in
taking advantage of this extreme op-
portunity they have of our need for
support from which ever side it may
come.

Shri Tyagi: Is it forthcoming from
the United Kingdom?
Shri Ranga:

Shrimati Repu Chakravartty: Bring
in F-104; we have got no objection.

Shri Ranga:
any objection to Soviet Russia
ing in and helping us,

Shri S. M. Banerjee:
your objecton?

1 am coming to that.

I have never raised
com-

who craes for

Shri Ranga: That is true. When
these two big parties gre in alliance
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with each other, they can afford to be
indifferent to the attitude of other
opposition parties in this House, That
is quite obvious, But should we not
welcome and continue to welcome
whatever assistance the democratic,
countries are capable of and are

willing to give to us in spite of
whatever other difficulties they
might have, in  spite of what-

ever other differences they might be
entertaining between themselves and
ourselves in regard to our own politi-
cal situation in our country and also
in regard to our political as well as
other attitudes towards our neigh-
bours? That is the most important
thing.

It is true that America and England
are pursuing a line now in regard to
Kashmir which we do not like. They
have said so. But when our Com-
munist friends and some of our other
friends also went to the UK. High
Commissioner what did he tel] them?
He told them: “You did not agree
with us on so many occasions. You
absuced us, you condemned us and you
attacked us there in the United Nations
in no uncertain terms almost border-
Ing on hostility. But we made no
complaint about it. We took it in our
stride.” Did they not say so? They
told our friends like that and our
friends were tongue-tied,

Shri Sham Lal Sarat (Nominated—

Jammu and Kashmir): All the same,.
the ball was left in his court,

Shri Ranga: I do not know in
which court it was—it may be in the
Kashmir court of my hon. friend. But
I know only one thing. That is what
he said. He told them: “Why do you
raise all these things now? When we
differ from”? Yes they have dif-
fered from us. We deplore it. We
are not happy. But is that any rea-
son why we should not welcome the
support of those people, coming from
those quarters in other spheres? That
Is our point, and I am sure they
will agree with us in regard to that.

Shrimati Renu Chakravartyy: Theyv
should put a limit.
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Shri Ranga: They should not put
a limit? Is it the idea that they are

not a separate country, they are a
part of us and therefore, they should
not put any limit? They are a se-
parate country, They have their
own liability. They have their own
feelings, friendships, enmities snd all
sorts of things. In spite of that they
have come forward to give ug some
support. If that is not enough we
have got to think about it. An occa-
sion will arise when we discuss the
international affairs. We have to think
as to what we can possibly have bet-
ween ourselves and those countries in
order to improve our mutual relations
to such an extent that we can make
them maximise their support to us to
such an extent as would be enough or
adequate for dealing with the pro-
blems that face us today.

Having said that, 1 want to make
1t perfectly clear that we also, in the
Swatantra Party, are in favour of the
State itself being completely respon-
sible for the defence, not merely the
defence forces—of cours, that is taken
for granted—but also the defence pro-
duction. To the extent that they wang
their efforts to be supplemented from
time to time, according to their needs,
seek the support of various other pri-
vate entrepreneurs. They are wel-
come to do so. The primary thing is
that the Government should take up
their primary responsibility of defence
production. That is common ground, I
think, among ug all, among all the
political parties here.

But the most important thing is,
how they would organise these or-
dnace factories, how they would run
them, whether they would try to be-
come the real masters of these ord-
nance faciories and prevent political
elements from playing any kind of
mischief inside them and in their
running or whether they would al-
low them to go on ag at present in
such a diarchical fashion.
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wish to go into this particular matter
in detail any more. I hope the hon.
Defence Minister would be able to
see the trend of my thought in regard
to this particular matter.

They had promised to develop six
ordnance factories and they wanted
us to sanction them the necessary
amount. We did that. We sanction-
ed all that they asked for last year,
Rs. 90 crores and odd. This time
they come forward and say that they
have not been able to spend Rs, 50
crores out of the sanctioned amount
they have not been able to develop six
ordnance factories, and they have
given us some Teasons. I wish to
know whether they expect Parlia-
ment to be satisfied with their perfor-
mance and whether they are them-
celves satisfieq with this performance.
If there had been any insuperable dif-
ficulties, either from the democratic
countries or from Sovict Russia, or
any other country which can be ex-
pected to be friendly to us, we would
have liked the Defence Minister to
take some of us into his confidence be-
fore he came to us with this confession
of failure. This I consider {o be one
ot the major failures of the Defence
Ministry.

Secondly, there is the failure of the
Ministry to develop and manufacture
in large enough scale of our own
Avro 748. 1 was assured almost by
chance by some people who have had
something to do with the manufacture
of it that the Government in its var-
ious ramifications is not so very keen
in developing ijts manufacture. I do
not know why. For a long time it hag
been an open secret that the Trans-
port Ministry wag not prepared to be
co-operative. Why should it have
been s0? Then, recently we were told
that the Transport Ministry had made
up its mind to place some trial orders,
I speak subject to correction. How
long are they going to take cooperate
with the Defence Ministry?



Demands

6533
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We were told that there is & Defence
Sub-Committee at the Cabinet level,
with a number of Cabiney Ministers,
presided over, I suppose, as is usual
with all Cabinet Sub-Committees, by
the Prime Minister himself. He
seems to have been helpless, as also
the Defence Minister and the Sub-
Committee. This prevention of the
development or manufacture of this
aircraft is one of the major failures of
the Defence Ministry.

13.12 hrs.

[MR. DBPUTY-SPEAKER in the Chair].

Thirdly, they wanted to raise 6
Himalayan divisions, mountain divi-
sions as they call them. A suggestion
was made that at time, including by
some of eminent members of the Con-
gress benches, that preference should
be given as far as it is possible to
people who live in those high alti-
tudes. My hon. friend, Shri Chavan,
did not like the idea of preference but
we urged that every possible effort
should be made to recruit to as large
an extent as it is humanly possible
those people who live in those areas in
high altitudes. Why? They them-
selves have mentioned copiosuly in
this book India Prepares and also in
the various explanations in their own
Report, how many things have got to
be built in in order to make any one
capable of remaining at those high al-
titudes of 14,000 and 15.000 ft. and,
at the same time, be capable of offer-
ing effective resistance anq defence
for our country, in regard to food,
drink, hot water, living accommoda-
tion or smal] tents, clothing, capacity
to breathe at that high altitude, fight-
ing frost and various other things.
They have been obliged to spend
quite a large amount of money on re-
search ang also on experiments gnd on
taking diffcrent sectlong of people to
those high altitudes and getting them
acclimatised. All these built-in ap-
paratuses, rather most of them T
should say, are already there for
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these Himalayan people. In addi-
tion to that, we can supplement their
equipments. We can also sent people
from other parts of India and got
them acclimatised to that altitude but
primary preference should have been
given to the utilisation of these people.
But Government has not accepted and
has not implemented that policy. That
is another faflure of the Government.

There wag the NEFA report by
General Henderson Brooks. The coun-
try was reminded of it the other day
when he was rightly rewarded by the
Government. We are glad that he wag
rewarded. But what happensg to that
reports? At that time, may be, there
was some justification for my hon,
friend to keep it strictly confidential
and secret. Why is it that he has not
published it till now? Since more
than one year has passed, why should
the country be kept in ignorance aboug
it?

Then, what is the progress that has
been made in the light of the recom-
mendations made by that committee
and in the light of the revelations that
were contained in the short summary
that my hon. friend, Shri Chavan, has
placed on the Table of the House,
in regard to military intelligence, sub-
version and so on? Who in our coun-
try can confidently say that in the
Communist Party of India there is not
that China lobby? We have got the
Soviet lobby too, but we are no lon-
ger afraid of it because they have be-
come the unofficial Defence Ministers,
as I have said. But what about the
China lobby in this country? It is
there; it is a fact. Among them some
are brave and courageous and some
of them are perhaps members, 1 do
not know, of either this House or the
other House—I speak subject to cor-
rection. What is the policy that the
Government has been following or
pursuing? My hon. friend, the De-
fence Minister, may say that it is for
‘the Home Minister and Prime Minis-
ter and not for him but he cannot
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absolve himself completely of all res-
ponsibility in regard to this matter be-
cause it js for him to take the initia-
tive and reach the Cabinet Sub-Com-
mittee and, later on, the Cabinet and
see that proper policies are pursued in
.regard to the China lobby in our
country,

Shrimati Renu Chakravartty: What
about the American lobby?

Shri Ranga: The American lobby,
just like the Russian lobby, has to be
tolerated.

Shri Raghunath Singh: He is in the
American lobby.

Shri Ranga: I think my hon. friends
of the Congress benches ought to
know better than thrcw a fling like
that at me. They would only be
stultifying themselves by indulging in
such cheap jibes at my cost, because
I am no gmaller patriot than any
one of them, including the Prime
Minister, and it would be wrong for
any one, it would be foolish for anv
onc to begin to entertain any such
idea about me, about a person who
had been a freedom fighter for - 35
years, who had been their colleague
till the other day, who had to differ
from them not because he had dis-
obeyed them, not because he had ask-
ed for a job or position and it was
refused—as I said earlier, I repeat it
that there was not a position which
it wag in the power of the Prime
Minister to give and which he was
not prepared to offer to me—and yet
why did T leave then? I left them
for definitely known purposes, for
protecting the peaseants. Therefore,
I would like to tell my hon. friends
that it would be high time for them
to begain to see who are their friends
and who are their doubtful friends in
patriotism. I do not wish to go be-
vond that and I do not want to be
deflected from the course of my
speech today.

Then come to ihe question of tre
Defence Council, Before my hons
friend took charge of this Ministry.
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the Defence Council was formed. »It
was formed on a very narrow basis.
It was formed on almost, what should

I say, Congress Party plus extension
basis. It is high time now that it
should be re-constituted in such a

manner, either in a non-poltical] man-
ner or on all parties basis; it should
be reconstituted in such 3 way that it
would be capable of giving proper ad-
vice to the Defence Ministry. It should
be a truly National Defence Council.

That would not be enough. My hon.
friends in charge of the Defence
Ministry cannot claim to be any grea-
ter experts than anyone of us here
in this House and certainly not grea-
ter experts than my hon. friends to
my right because they are also lay-
men like me, like everyone of wus.
They have got to be guided and advis-
ed by their experts. But then how
can we be sure that the advice given
to them jis the right one? To check
it up, air exercise must have helped
them and the recent naval exercise
also must have given them some use-
ful information. I do not see any rea-
son why my hon. friends of the Com-
munist Party should be complaining
about these exercises and saying, “Oh!
the Americang have gained so much
information at our cost” as if the
Americans did not have that infor-
mation, Tt is for us to gain something
from the proximity of their own exer-
cises. That is exactly what the Gov-
ernment has done. I am glad, the
hon. Prime Minister, in spite of the
Soviet influences which are 2ll the
time tugging at hig apronstrings, has
musteredq sufficient courage to allow
these two exercises to go on here in
this country in spite of the other iwo
mistakes that he made by not allow-
ing the transmitters (V.0.A.) to be
brought over here and about that um-
brella idea.

Shrimati Remu Chakravartty: You
want the umbrella.

Shri Ranga:
the country.

Not being unfurled in
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Therefore, how are we to check or
strengthen the kind of advice that is
being given by the Chiefs, I am not
going to suggest that foreign experts
should be brought in here ip order to
check and countercheck and in that
way advise us properly or help us to
come to proper decisions. But
fortunately for us we have our own
patriotic retireq Generals and retired

Chiefs of Staff. Four of them—
General Carippa, General Thimayya,
General Thorat and Genera]l Shri-

nagesh— are still with us. There are
other Generals also who have fought
for the country, who hag risen to pe
Generals in our Army and who gain-
ed so much of experience, The
services of all these people should be
invoked and utilised.

At one time, just at the time the
Chinese were at our throats, it
looked as if the hon. Prime Minister
wag quite prepared to yield to the
demands made not only from our
Benches but also by quite a large
number of our friends on the Cong-
ress Benches that the advice of these
Generals shouly be taken advantage
of. But somehow, barring one or two
{nstances in one or two committees,
they have all not been utilised and
have not been invited for consulation.
Therefore, I suggest that there is this

need for a committee. How they
would constitute it is to be left to
them: it is their freedom. But we

would like to suggest at least this
much, namely: —

“a Committee including a few
retired Generals, to study the
possibilities of eliminating wast-
age in the Defence expenditure
and to suggest ways and means
of tightening control.”

I have not added the other one,
that is, advising them also in regard
to policy. That part of it will be
taken up by the Denfec Council.
Here also I would like these retired
Generals, that is, the Chiefs of Staff
and other Generals, to be invited
along with the representatives of all

MARCH 20, 1964

for Grants 6538

political parties, as I said, or non- poli-
tical know-how that we posses in our
country,

Then there is the question of ex-

penditure. This is very important
thing angd I raised it last year. They
themselves indicate in the Report

that my hon. friend has placed be-
fore us— and I must congratulate
him on the very popular manner in
which they have explained the whole
set-up of the mangement of the
Defence Ministry in this year’s report
of theirs—that they usually reserve
5 to 10 per cent of the allotted sum
without being cffered for expenditure
to their various departmental heads,
Commands ang so on. If by any
chance they are able to save 10 per
cent on almost all these demands,
they would be able to save easily
Rs. 80 crores to Rs, 90 crores out of
Rs. 800 crores—just at 10 per cent;
otherwise, they would be able to
save at least Rs. 50 crores, Last year
I said this and I venture to repeat the
same thing this year, namely, what
steps are they taking in order to see
that wastage does not take place?
They have given some explanations,
“The emergency has come; therefore
we have got to spend and we cannot
observe the usal ruleq of procedure
ang all the rest” but even then I
would like them to pay <some atten-
tion to what the Audit Report ha:z
said. There are so many wrong
things that have been gecing on for
so many years without any proper
action being taken. On page 8 the
Audit Report cites a case of a factory
and the production of some units
which was to be taken up in 1950
and then again in 1933 and the whole
thing is hanging fire till now.

Then there is the case of accumula-
tion of repairable stores. It s
staggering to think what musy be
the position today-with all these new
orders coming in, thousands and
thousands of these military turcks,
lorries and vechicles coming and out
of them hundreds going in for re-
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repairs—as to where should be the
repair facilities, What is happening
to all these things is not possible for
us to imagine, Paragraph 13—
accumulation of repairable stores—
deals with what happened years ago
but this is a sample of what is
happening now.

It says:—

“In one depot, 204 aircraft, of
which 50 had been received more
than four years back were held
in repairable condition on the
in 31st March, 1963. It was re-
ported by the Ministry of Defence
that out of these, work on 80 air-
craft was not taken up as the
overall line was full.”

“Then, further—

“During the years 1961 and
1962, only 50 per cent of the
target fixeq by the Ministry of
Defence wag achieved.”

In regard to other aviation items in
another depot similar things hag ocen

happening since 1950 and it says:—
“During the three years 1960,
1961 and 1962, only items re-

presenting 52 per cent of the
target, were actually repaired.”

In regard to the Shaktiman trucks
also similar things are happening.
Then, there was a water supply
scheme where the contractor haq in
some cases deviated from the speci-
fications—there was some mischief or
the workmanship was not up to
the standard, In how many of these
construction works this kind of a
things is happening, God only knows.
Their construction works are going
on to the tune of Rs. 30 crores.

Then, in onc case because the bud-
getted sum was going to lapse as the
81st March they placed Rs. 1 crore to
the credit of the Bombay Port Trust
for the construction of a project about
which the Port Trust had not decid-
ed. The Port Trust as well as the
‘Government were to go into shargs
about jt; they had to be partners in
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it. The Port Trust had not ‘decided
but the Government said, “Please
keep this Rs. 1 crore deposit”. They
have kept it there. For how many
years? For many years, Rs. 1 crore
are given just in a jiffy, just in that
fashion. And we are placing Rs. 900
crores at the disposal of our friends
on trust! We trust their patriotism.
We trust their ordinary policy also.
But how can we trust that the control
that we ought to have over the De-
fence Ministry’s various methods of
utilising all this money is satisfactory?

It is true, they have got a very big
department, called, Inspection Direc-
torate. They are spending a little
more on it than in the past. That is
welcome; but that has got to be fur-
ther strengthened. We have got to
see whether anything more has got to
be done to strengthen it in order to
enable it to control the Dcfence ex-
penditure in such a way that economy
would be achieved while efficiency
would be ensured.

Then, there is the question or re-
cruitment. They said that they have
been making some salutary changes,
They are not going to restrict their
choice only to the few four or five
traditional groups of people from
whom they had been recruiting. We
have no prejudice; we are not gllergic
to the traditional people who have
been offering their recruits. All glory
to them. It is good that we have some
sections of our population who are
always brave enough to place some
members of their families at the dis-
posal of the nation and except them
to risk their all. We are grateful to
them. But it ig not always advisable
to restrict our choice to them aglone.
Therefore, the Government, ever ince
we have pecome free—thanks to the
lead given by Sardar Patel--has been
pursuing th right line, the correct
line, of extending the scope anq of
throwing its net far and wide over the
entire country so that recruitment
would be free for every section of our
people in the country. Good. But
they are not pursuing this polioy effec-
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tively, vigorously, satisfactorily and
there are not sufficient number of re-
cruiting centreg in the south, in the
west and in the east. They have done
a little, It is alwayg possible to say,
there were only two centres in the
past and now we have got five cen-
tres. But that ijs not what would
satisfy us. In what percentage more
and more of those people have come
and joined the defence forces? It is
in this direction that quite a lot has
yet to be done. They have developed
training centres. Yet they are clos-
ing some of the training centres. Why?
They say, just now they are not need-
ed. But should we not have any re-
serves and if we have to have reser-
ves, why should we weaken the terri-
torial army recruitment or training?
That is what is being done. 1 would
like the Government to give a se-
cond thought to this aspect of the
problem.

Then, there is this question of China
and Pakistan, Are we quite sure that
there is not much of, to a serious
degree, sabotage in our country—sabo-
teurs who have either come here or
disguised themselves as Indians or
some from our own people whc have
sold their own souls to others? Last
time, we simply said, there was the
China iobby. But there is the other
lobby also, the Pakistan lobby. What
{s it that the Government is doing?

High-powered military officers and
airforce officers were lost the other
day. We all mourned their death.

They were patriots and what is more,
by their death, the country has
suffered so much. Not in a day
can a general be produced or a
Brigadier be produced. And they
were lost. Why were they lost? Till
now, we have no infformation, Sir,
about the fate of that Ilyushin ond we
are told now—I speak subject to cor-
rection—that Government also knows
the fact that there is a ghost aero-
drome, radio 'signalling, which has
been misleading our planes and it is
quite possible that this ill-fated Ilyu-
shin might have been misguarded in
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that manner. We would like to have
more information about this. We would
like to be assured that the Govern-
ment, whatever might be in the past,
fs now capable or is trying tu be capa-
ble of checking and controlling these
evil forces, these dark forces. Do they
belong to the political party. I would
like them to study? Do they belong
to certain social circles, I would like
them to study? Why have they arisen
and how far they have spread their
tantacles, in what strength and in
what sphere? Could we be assured
that their presence would not be
Kashmir frontier? Could we be essured
that their presence wuull not be
found in the North-East Frontier. It
1s in this direction .hat some real,
genuine, effective effort has got to be
made by the Defence Ministry in co-
ordination with the Home Ministry.

There is also one other thing. The
frontier between India and Pakistan
on the east is much bigger than the
frontier on the west. That frontier
has been subjected to so much pres-
sure from Pakistan forces, also in the

west, and all these frontiers. Only
the other day, my hon. friend Mr.
Tyagi was patriotic enough to rise

above any party demands or responsi-
bility and loyalty and warned the De-
fence Ministry, “Either you defend
the country properly, strengthen our
borders effectively, keep a clear and
close watch over what is happening
on our frontiers, or get out.” Now,
that proposal I wouid like to place
not merely before the Defence Minis-
try but before the whole of this Cabi-
net. I personally feel that this Cabi-
net has been remiss in thic regard,
that this Government has been sleep-

ing over it. It is most unfortunate for
our country that just at this
juncture......

Shri Tyagi: My purpose was not io
see they get out; actually I wanted to
goad them into action,

Shri Ranga: I am saying the same
.thing. It is most unfortunate that
even at this juncture....
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Shri Hari Vishnu Kamath:
they have been goaded.

I hope

Shri Ranga: Our common friend—
1 am sure he is the friend of all the
groups in this House—the Prime Mi-
nister has fallen ill and has not been
able to give just that much of leader-
ship as could have been expected, I
do not know whether it is because of
this enforced rest that he was obliged
examine, “Yes, we must be prepared
to do something effectively and if ne-
cessary, to cross over that red line er
the black line that was drawn in
order to protect our interests, but not
to aggress. I want the United Na-
tions people, and everybody to take
note of the fact. I cannot claim to
speak for the Prime Minister. But I
do claim to say—what I have under-
stood from his statement the other
day—that it is not the intention of
our Government and our people to
aggress on anybody, that we do not
want to go to Pakistan merely for the
sake of going that we do not want to
wage war against them. We have al-
ready made this clear to the rest of
the world repeatedly that we are pre-
pared to offer and accept and agree on
a ‘no war' pact with them. There-
fore, all that was hinted, I think, by
the Prime Minister’s remark the other
day was that if those people were to
continue in this mischievous, unwise
and suicidal policy of coming into our
territory, attacking our people, plant-
ing various guns and time-bombs and
various other things and in that way
upsetting our social economy then the
time would come when we would not
mind telling them, “Look here, you
are not the only people who go on
giving kicks and you must also be
prepared to receive kicks.” I am glad
they are supposed to have reached
that position. But what is the good
of making brave declarations? The
Prime Minister made similar declara-
tions when he was going to Ceylon
not so long ago and we xnow the
consequences, Therefore, it is no
good making declarations. What we
want is, equipment and capacity 1o
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stand. aggression from Communist
China as well as Pakistan and others
also. What are we doing on the Com-
munist China front? The Prime Mi-
nister has quietly told the Prime Mi-
nister of Ceylon and through her, the
P. M. of China without the know-
ledge of his own officers, with-
out the knowledge of his own collea-
gues, I suppose, at that particular
moment, that it is not the intention
of India to go up to the Macmohan
Line. We have been claiming our
right that all this land up to Mac-
mohan Line has been India and is

India and we would not allow,
we would not tolerate, China to
come and trespass into that area.

All the trouble hag arisen over that.
Yet he said so. Why? He might say
when we are not strong enough to go
upto that line and why annoy them
and iritate them. But then would it not
be possible for them to turn round
and say, “We have occupied so much
of this area; we have placed so much
of our claimg there; it ig ours and it
is no longer yours.”? Have we not
had the bad example, bad precedent,
set up by our own Prime Minister by
simply saying, Longju belongs to us.
But we are not occupying Longju.
Even when the Chinese left Longiju,
we are not going to re-occupy Longju.

Shri Tyagi: For the present.

Shri U. M. Trivedi: ‘For the pre-
sent’ is the important thing; ‘for the
future' is of no importance,

Shri Ranga: That is the Prime
Minister and his political liability that
we have got to carry, unfortunately,
here in our country on our shoulders
and that is why I take very strong
objection to the assurance that the
Prime Minister has given. If anyone
else had given it, we would have cal-
led him a traitor, But  because
the Prime Ministar  with all
his sense of responsibility has done
it, we abstain from throwing that ap-
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pe’llat.ion at him in his face. But,
surely, I would like him to know that
we take the stongest possible objec-
tion to this and we would consider
this as one of those very bad and
very unfortunate .and  unpatriotic
things which we consider him to
have been responsible for.

Why is it that with all this growing
equipment and strength that we have
been developing during the last year
and a half, our Defence Minister has
not been able first, to be advised by
his own Chiefs of Staff, and next, has
not been able to advise the Prime
Minister that we should be able, and
we are in a position, to go and stake
our claims, with the civilian adminis-
tration to start with and then military
occupation also in a tew places, so
that we could always claim later on
before the international world that we
had never accepted or alloswed the
Chinese occupation or non-occupation
or evacuation or contrci over those
areas, and that we have never treated
them as no-man’s-land? Why has that
not been possible? I count that as one
of the major points against the De-
fence Minister,

In conclusion, I would iike to say
that last vear 1 wished well of the
Defence Minister and I hoped that
he would be able to come to this
House by this time with a record of
achievement which could be accepted
by us as 2ood or, if that is not possible,
as tolerable. I am sorry to have to
say that I cannot say that my hon.
friend has succeeded in the primary
responsibilities that have bsen placed
on his shoulders by the nation.

Shri Sham Lal Saraf: I have heard
two speeches so far, one from the rep-
resentative of the Communist Party
and the other from the Swatantra
Party on the Demands for Grants
relating to the Ministry of Defence
for the year 1984-65.

When we were in the freedom move-
ment our conception of defence, I
would say in very simple language,
wag more of an idealistic nature. After
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grappling with the situations that had
arisen from time to time, our leaders
and our Government had become gra-
dually realists or had to take the role
of realists,

I am reminded of the fact that till
1957-58 or even till 1961, my hon. fri-
ends on my side of the House as well
as on the Opposition would wax elo-
quent over the matter whenever Gov-
ernment wanted to make a little effort
to strengthen its defence base and to
spend a little more on defence. I am
very happy to sce that for the last one
ycar, everybody, irrespective of party
affiliations is united on this issue
namely that the country must have a
good strong defence, a well-prepared
defence system so that we are able to
protect the integrity and defend
our country as best as we can.

Things have to be considered in this
perspective namely that soon after
we became free, we had inherited the
defence system, the defence plan and
defence pattern that the Britishers had
handed over to us. Wag that in con-
formity with the aspirations of the
people and with the needs of the coun-
try? 1 would say that it was not. At
that time, our Government had to
face » number of problems, external
as well as internal. Perhaps, it may
have been due to that also that earlier
much better attention could not be
paid to matters concerning the defence
of our country.

Lately, we have seen that right from
1947 onwards, when the Pakistan
areas were separated from our coun-
try, Pakistan has been creating pro-
blems of an multifarious nature, for
us, and as such the  problem of
defence has become a very
important one, both in relation to
Pakistan and also in relation to China.

The old perspective has changed
very much, after these two things have
happened on the borders of our coun-
try. In view of that, our Government

. and our lsaders have to keep in view
the defence of ou- land borcers wher~
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our aggressors have come down upon
our heads, so to say. As far as the
defence of coast line is concerned, I
shall leave that aside for the moment.

On our borders, new things have
come up. Till that time, the Himala-
yan borders were suppcsed to be im-
pregnable and invulnerable, But, now
circumstances have changed, and we
find that even those very heights,
those highest heights have become hot
for us, and, therefore, the entire pat-
tern, and the entire traininz and the
entire set-up of the Army have had
to be changed. '

I am very happy that in spite of
the fact that new problems have
cropped up and are cropping up, the
Defence Ministry has been looking into
everything. For instance, there is
jungle warfare which is a uew thing
which I myself witnessed when our
troops were in operation in Kashmir,
and I saw how they had to equip
themselves for the new conditions and
the new situations that had faced
them. Then, there is also the case of
mountain warfare, warfare on high
mountains and also fighting in snow.
These things have crcated a number
of problems. But I am happy to find
from the report of the Ministry that
considerable research has been done
on the armaments, weapons, equip-
ment, battle dresses, and the food etc.
that our troops have (o carryv, and a
number of these thins: have been got
manuactured to suit thc present day
requirements of the Army. I was
very happy to find when I met the
rank and file from the Army that they
were very much satisfied with what
they were getting now.

Then, I come to the question of
training and recruitment. 1 am hap-
py that the new recruitment policy
is in keeping with our Constitution
and the aspirations of the nation and
the people as a whole. Today, I find
that the recruitment base has been
widened and it has been given elasti-
city, and everybody in the country, jn
whichever part he may be, has got an
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opportunity to join the Army and’be
recruited. The systam of recruitment
today is not what it was in the past,
and it is no longer confined to the mar-
tial races only. I do not mean to say
thereby that I have anything unto-
ward in my mind about those who
come from the martial races, I wish
that they should continue to be rec-
ruited, but at the same time, all others
also should get opportunities for rec-
ruitment in the Army, and 1 am happy
that that is being done.

Besides, I would also like to submit
that our recruitment base should be
dependable, should be perennial
and further, it should have also some
elasticity in it. For instance, when-
ever the need arises, whatever be the
nature of that need, our Government
should be in a position to make rec-
ruitment of that type of people quali-
tatively as well as quantitatively.
Therefore, ™ feel that a little more
streamlining may be necessary with
regard to the creation of a proper rec-
ruitment base.

So far as tralning is concerned, T
would not be able to explain in detail
the training courses that are now made
available for the rank and file, in the
Army, the Navy and the Air Force,
but 1 would say that I am happy to
find that Government are proceeding
in the right direction in this regard.
I congratulate the hon. Defence Minis-
ter on the fact that during this short
period that he has been in charge of
this Ministry, what has been done
with regard to these training courses
is really laudable. I hope he will go
ahead with that so that in a very
short time we would be able to com-
pete with any progressive or militarily
strong country in the world.

Then I come to the question of re-
search and co-ordination. There is a
parliamentary science committee con-
sisting of Members of Parliament,
wherein scientists of repute in the
country who are working on research
problemg attend and give lectures. A
number of things have come up in the
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course of discussion, and we have
been able to know from the experts of
the Army who have been participating
in those discussions quite a number of
things. While we may sometimes have
not felt happy about the way our
scientists on the civil side were work-
ing, yet, as far as the work that is
being done on the defence side is con-
cerned, it is going on very well, and
I hope that more vigour would be
brought into it, and there will be
many more achievements to their
credit and to the credit of the Defence
Ministry and Defence establishments
of our country.

Another point is with regard to the
intelligence set-up. Now that every-
time we will be kept bothered and
worried about what is happening on
our frontiers, the intelligence organi-
sation, particularly the one that con-
cerns our Army, should, I personally
think, be improved. Much needs to
be done with regard to that. 1 am not
in a position to suggest myself how
it should be done. I would only sav
this that Army Intelligence requires
to be first-rate. Their organisation,
set-up and functioning should be first-

class. As to in what way it has to be
done, 1 leave it to Government to
decide. But when the hon. Minister

replies to the debate, I hope he will
tell us something about his thinking
with regard to our army intelligence
organisation.

Government have given a reorien-
tation in respect of thinking on our
defence plans and defence matters, and
finalisation of decisions at all levels in
matters concerning defence. They
have the Cabinet Committees, inter-
ministry committee, Defence Minister's
Committee, Secretaries’ Committees,
Comrmittee of the Chiefs of  Staff
of the three Services; I am
very happy they have given
these a shape, that will certainly faci-
litate taking decisions with least delay
and in a manner that all concerned
are consulted, so that nothing, is left
out that might tomorrow create diffi-
culties or leaves a feeling among cer-
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tain sections that they were not
consulted when certain decisions
with  which they were con-
cerned were taken. 1 think these
strides have been taken in the right
direction. I wish godspeed to them
and feel that decisiong arrived at this
way will certainly be helpful to all
concerned.

After the Chinese aggression, our
defence budget has swelled, two-fold,
I woulq say three-fold. I was just
going into the figures. In  1963-64,
from Rs. 500 crores it jumped to over
Rs. 800 crores. It is really gratifying
to see that even this year a number
of things have been done. Prof. Ranga
and Shrimati Renu Chakravartty
touched on two points to which I
would reply. But one thing 1 would
like to say. I personally am very hap-
py to find that in spite of a number of
odds the Ministry had to face—I mean
the Minister and his colleagues and
comrades in all the services—they have
been able to spend almost the entire
amount, leaving only a small gap of
about 5 per cent unspent. In 1963-
64, the budget was over Rs. 800 crores.
Now there is a shortfall of Rs. 58
crores noticed. The reasons are very
obvious. Firstly—my hon. friends who
spoke before me have also corroborat-
ed to this—for the setting up of six
ordnance factories capital goods had to
be imported. I understand the machi-
nery and equipment for this purpose
has to come from foreign countries.
I do not know the details of the agree-
ments, but this much is certain that
that machinery has not arrived in
time, whether it is to be had from the
western countries, US or UK or from
Russia. This hag occasioned the short-
fall.

Another thing that has come to
light in this connection concerns re-
cruitment of the mountain divisions.
The pattern had to be changed under
which there would be better training
given to them, which would also result
in saving some more money. Because

of that some amount has not been

spent.
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On the other hand, in respect of the
Air Force, they have overspent by
about Rs. 10 crores. Keeping that in
view, the shortfall remaining is noth-
ing much over which anybody should
. .feel concerned. Therefore, | I would
tell Prof. Ranga and Shrimati Renu
Chakravartty that this is a performan-
ce for which the Ministry can really
take credit. Personally, I have a little
experience of these matters. I know
what it means when you have to de-
pend on foreign exchange, when you
have to depend on capital goods com-
ing from z. oad, and especially when
politics comes into the picture. I would
ask the hon. Minister, when he rep-
lies, to say whether, as has been point-
ed ‘out, this shortfall is because of
certain political strings being attach-
ed to the machinery etc. that has
come from friendly countries. As far
as I know, when these offers were
originally made, they were
any strings. Shrimati Renu Chakra-
vartty put it in one way, Prof. Ranga
in another,—one saying that there
have been strings anq another denying
it. But if there are any strings, the
hon. Minister will kindly tell us
what the position is when he replies.

Another thing is with regard to the
army services. Here a number of
things have happened. With regard to
the engineering services, there is the
border roads organisation. Last year,
some of my hon. friends were scepti-
cal about certain things connected
with this organisation. They were
also talked about. Personally, I must
thank the Ministry for having afford-
ed us an opportunity to go round the
border areas to see things for our-
selves. As far as my part of the coun-
fry is concerned, namely Jammu and
Kashmir, and also NEFA I know in
detail what has been done and have
also spoken about it several times in
this House and said that we are abso-
lutlcly satisfied with colossal job that
had ben done, epening up these com-
munications particularly border Toads,
setting up other communications like
telegraphs and telephones. 1 have
seen the work and I would say that

PHALGUNA 30, 1885 (SAKA)

without-

for Grants 6552
it is really laudable. I would congra-
tulate our army and engineering ser-
vices on what they have done against
heavy 'odds, very difficult terrain and
very difficult time.

Supplies and services for the army
are a very tedious job. I have per-
sonally been seeing what has been
done thousands c¢f feet up in mounta-
neous regions, negotiating ravines.
jungle and what not. Keeping all
these things in view the work that is
being done is marvellous.

Last time, when I spoke on the
budget demands, I had pointed one or
two things which needed to be cor-
rected. These things have now very
much improved. I saw at some
places petrol from the army vehicles
was being sold by our personnel last
year. But I am happy to tell you that
for the last 8 or 10 months, I have
not heard a single complaint on this
score. I am very happy that these
things which I had pointed ‘out in the
presence of the Prime Minister were
immediately attended to and rectified.

Sometime back, the Ministry plan-
ned for the first time in the history of
our army, for the provision of quarters
to our army personnel, both officers
and other ranks, at different places.
In Ambala, there was what was called
the ‘Amar’ project; in Ferozepur, a

number of things have been done.
The same is the case in the State
from which T come, Jammu and

Kashmir. Tt is for the first time that
officers, JCOs and jawans can stay
with their families in those areas. I
had asked a question the other day
about this, but I could not get full
details in answer. May I ask the
hon, Minister to tell us when he rep-
lies as to how far these programmes
have proceeded, and by what time
they will be in a position to provide
quarters for our army personne] §ta-
tioned at such forwarq arcas, so that
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theLy can live with their families in the
same way as Prof. Ranga, Shrimati
Renu Chakravartty and I live.

Now I come to defence production.
When the Britishers were here, they
had organised it in a certain way. Now
all that is being given a new shape.
As the first bell hag already been
rung, I would not be in a position to
go into details. But one thing 1 will
say. In 1962-63, they had planned a
production upto Rs. 58 crores but it
actually produceq worth 64 crores.
Since then many things have happen-
ed. The progress has been  very
smooth and rapid in the matter of
defence production, Even then, pro-
duction went up in 1964. The State
Minister of Defence Production and his
organisation deserve congratulations
for that. Against a production of
Rs. 639 crores in 1962-63, in the first
six months of 1963-64 production
came to Rs. 51°71 crores, which means
the year's production will exceed
Rs. 100 crores. That is really laud-
able, and the Ministry deserves con-
gratulations for that.

14 hrs.

For the first time we see that the
civil sector is being harnessed to help
in defence production, but not in the
manner pointed out by Shrimati Renu
Chakravartty or by Shri Ranga, parti-
cularly in the matter of melting and
metal-cutting required for our intri-
cate arms and ammunitions, which is
not a smal] thing. I hope in his
reply the Defence Minister will indi-
cate to what extent qualitatively and
quantitatively we have gone ahead In
this respect, because that will be a
very happy piece of news for us to
know.

There are also programmes of train-
ing technicians and supervisors. These
are not ordinary times, and therefore,
it is very gratifying that we are doing
it.
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The tempo of production in the other
establishments run by the Defence
Ministry like Bharat Electronics,
Aeronautics India Limited, Hindustan
Aircraft etc., is continuing; rather, the
production is a little more than was
expected.

Our defence will not mean much un-
less and until we have calm and peace
within the country. Our defence
forces may be as strong, as equipped,
as anything, but behind the fighting
lines if things are not peaceful, it will
be difficult to defend our country.
Therefore, 1 submit, though it may
not concern the Ministry bf Defence
but the entire Government, that they
have to keep the peace. What are
the conditions today? On the eastern
border, hundreds and thousinds of re-
fugees are pouring into the country,
creating unsettled conditions, while
many others who have come in  the
garb of refugees are really spies. 1
read in the papers what is happening
in the jungles adjacent to Garo Hills.
They come and settle down and create
conditions of chaos within the coun-
try. How can our defence forces
fight when they are on our frontiers?

Again, in my part of the country,
what is the position? Even if one
man raises a slogan or does anything
which goes against the basic things
for which this country stands, I would
say that would jeopardise our defence.
Therefore, may I ask our Government
to take courage in both hands and let
everybody know that nothing which
is against the integrity and interests
of the country will be tolerated? The
organisations and elements which in-
dulge in such things should have no
place in the country; those who think
in termsg of other countries beyond our
borders, and indulge in talk which
does not help us but our enemies,
should be allowed no room. That is
very important.

Shri Kashi Ram Gupia (Alwar):
+What are those organisations in your
area?
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Shri Sham Lal Saraf: That is
known. Only two months back, there
was enough provocation-in Kashmir.
but, I wish to tel] the hon. House
and the Defence Minister, ~ that the
.. behaviour of our armed forces
there was exemplary. Similarly in
the eastern frontier, their behaviour
has been exemplary, and we congra-
tulate them. Therefore, their needs
should be treated as our own. It is
not enough to take the names of one
or two Generals. I respect them, but
the jawan who is defending the coun-
try at great heights is equally lovable
and respectable.

With these words, I wholeheartedly
suppot these Grants. If the Defence
Minister feels there are some difficui-
ties, he can speak out in the House,
and I am absolutely sure the entire
House will support him.
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& ar Fam | wHOIT F qAAfat
T qreT "RHAT AfEr | IFiA OiE-
0T /T g &7 A g g
3% SN aamar § fegeara ¥ faws
AR ARG 99T 9 T T G99
T8 ASY qEAT |

& T FT <A17 3 IIE ATHE
FAT AEAT § AT F @G FAA
%3¢ gf7e § wifFera & qe R3

€556
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o [t v fe

gfaz § | R fegeam & arw, S
"f miFet ¥ gFe ¥, ¥ F wq afte
@ 9P ¥ gAR WA F 9
tye Ffre A F § wafs gar w1g
FHE | A AT @1 TR A
AT o I Y faw 92 T {E
T IR ¥ AR oEhE 9
AEEE 7 3G AV T F A 0§
gIT PER sfeed wR Wew
qifFeT F T veoo § | TH AW
¥ oifeera o Sz w5y afmfaa
afer g1 SmET § siveo Jafw feeg-
e & g sfews o erw @i
FY faay F qvaTg H&41 FAT Y Yoo
g i@ A RAawT ag g fF 3
F i & zm fad qu T@%
1

W F A4 WM AT WA AN
o7 &g fr fegram & fasg aifs-
=17 3 AT F A0 Afy £ ) gafay
fE oifFer % 21 feeg & @Y @il
A AT afvr o 0 o
qif¥earr &1 afedr ofeena & 49
wTT 0T qIA & | BATS q@A F At
qg AL FFAT | A2 AT TFF AFAT
Z ¥Fq ¥ ¥ grw ; fegran wfveana
§ Ao ad w oaw P g faegs
7 & are 19 femad § oY @ife-
W= ¥ o1 ga &, fora &) f oefas
AT F AT & ) UF FAT gAWIT TE
£ A% oF FaT ofaEara § 91| g
AT W g4 wGAT FAT &1 AAGT
gt qATET A gg mfvera &1 oarear
FIAH TANG TEX |

# o v emrA GfASr oo weE
g gaa1 I & fHATOF qdr F oF
~ 335 FY 7 fzaar g EAT 1 9w
3 7dm @ qer v R o amEar
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T fegem w ogmeEr fewr @
fegeama o gwer At faer mam Ay
9 1 3% faar m fd mwe aw
fegea 97 I8 a9T gWeT FW av
fz qifeea gart g ¥ faw
ATAT | g FT HqT qTAT § | Ay g
o fafeedl 49 €7 gu o = &
Ay & fF @y $w oriwam A=
Iq GAG TF U4 g9 A Y@ qEA
JafE 37 F 9 uF whfEa 34T g
et SR #mdar ¥ gad0a
fomm 1 | 39 &0 A wECET AR
FoFo N gl g fom & 37 w1 0%
gy ot TEvE A gwT | A9 gl
o % g9z &1 3f@y 1 A 9889-5R
¥ q8 FIUT To TWA WA, A qLER-
£3 ¥ o FUT To TMA T, A
q283-¢¢ ¥ 23 FAZ Fo =NA MW
AT @1 qeev-ty # fag 23 e
Fo THFY A, FAW, FIA TAH Yo
AT To U TG W, faw ¥o A
®o H TF FRI FATT AT W AL FA4T
TFA | & geeqr WA F FZAT ATEAT §
f¥ =19 & qrq 9 &9 W §, "9
farw &1 9= ag fax forw w0 @A
Foar o wem g1 WA ¢ salad
o7 TA A K ATH oM X | UF
fam f7ar 7t #1 o 77 ey e
i grm Fmitw 9 frafa =9 @)
%7 H g A & a #T F T
oot Ay 2w oA & A
FFTATAT ARAT

sii g Y@ oaw nedmi (T
At ArEEir) o oTa fraw oAy @ @
Rai-o

Wt tgrg feg o sh wEAT X
e e A& IzET | oo fergEATA
FT gfasra 3@
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ot TRYaw gEE  (qrEEr)
el uw @ F far f@ gk
w ooy W

=t <g-vq fag : ag ety
¥ 7 gom, @@ FwlEEi §o@
g o 2w H WEegm fEar
g W wsndr &7 Ter & e
il

=t WIET wT I Wi e
¥ ol o7 @7 77 9w

=t wgaig fog ;9w 1 owEw@
uE wEA ¥ Ay @, @y & o
FE I F w9 ¥ #E o oav v g
fgrgema ¥ gl @1 |y 1 {geem
& s oA wew g w7 o fed
qeF F FTL oAvewer 78w, feg-
WA & w0 (FAT ZAL W OH A
wg, &l fergera &0 wAt, feegeary
®T I S wE(wE T £ At 9 AT
it 3 W ww fogeAte &0 ET
fedlfma wr ¢ 7@ a2 g & 1 3
fegeam & Farda & 1 g owia,
wF Y | GfAgE gAY I & q9-
g A, 98T TV T ' AGL A% | W
F wwiwE s gE fFar o oew
TeAF qF T AR gt a3 | gont
®1 qUes fFar S g @ o<
® 1 w9 "t &1 sfage Wad
faarst & =3 sefa faor 1 @
ae ffet F7 939 &, g 1 AwEn
FAY, A FRAIEI A | 97 aF
Tt ¥ wRfwa @S A o F)
AR ST @Y | AfE 9w T
AT A ATE AT T A T F wgHe-
g WAl W7 S, d@  gq
wEF | FqeT ag g fFoagt 3 g
T T g T, AT § T e
& dem gl | gw ag w0 4 &
w1 & ¥ WT Y a9 gH wEA
2575 (Ai) LSD—S.
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#X | 77 fegemm &1 sfaera & 1oxw-
fa & s gream @0 o & ww
e g & St gt fewfraa aiferdr
& 39 F1 gH gre oI, g weiw
arfedt wOeET ER s arfEeamr
Iq TR FT G FWAAT, IH ATAT
F TG @A A owmr Agaicw
O AT &, S ownT feurEeT qe
mufa @ 1 offss &Y oag owmw
TN, I AT A wwr A ¥ W
T IT AT AT F AT FC EW ¢
T W U9 &) WOT ¥ a9 73 aw
fergram 3 7T & § qET 77

W ¥ WA OF A AR owry
fa | SET FEAT wEEEe) A o
fear mam, oF a9 F o7 s §
foo ¥ WA WA W | fow qow
ﬁﬁmﬁmﬂﬁooﬁm
[ & U @ H, fomr oweF A oAt
A FgAl a% weArT fFr oy, oy
T fFy S, 99 wow F oA
T AT & WG I3 AT | 591 ;M
HIS |7 & | St et @ fF fergear
T AT F g w0 A dfae
T AT | IT FT TG | IW F AL
O G | T TFTT uvT N
g § QT 2 f§ afgmare &
TSI ATST T7 A gT AR & o7 Ay
T arehH 7Y g 3 g fear
& | 5% 7 o T qE e g fw
St g @ ofeer & aXw § ¥
TR & qEewE & ag sy
faarg X @fF @ a7F F 19 @
qTh 9gT WA | F gar wA S A
fraew & f ag o safor T €
IaHT ITH N T &AW L | T AP &
T § | o fohw & T foreierdy
& & 1 9T & e aR v e
¢ o wwfw B faerm o o
W el g1 weafer B e
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[N g fag ]
W Fo wfeT g , Wl Ay
T AT AT WY WAAT WY ¥ &%
L il i

W Fag f g ke &
X T Y I FA ATEAT § 1 TR
g uw wAfwr @ arfed
T fevm A i oA wrfgd
T W A g Y 9 wET AT
@ I, SN BT IHT @ T
o R E T TER ¥ feee & A
¥ oY garr A (9 oAt & arferdt
gt wifed fv s oiw awt & zw
T FAT TR § | A WY gTET HA¥
ot TF 939 F a7y § w47 faqew
AT IR A6 § 39 " 3 faar
g 2w q frar @1 39 HFET 1 AN
931 3 fgrma & @19, @1zE & 4@y,
¥ fegearT &1 uF gfagre awna &Y
e X | F M FT OF wifaw § 7w
¥ o7 aifs 3w &7 AT WA qH
fF ag 7 F gl # gfag 1
T F NI ATZAT AT FY A egrar
JF F oS )

oT I ;AT IT FT S7HT )
T w1 3@ @7 A F a9 o9
g qr GET anff § 1 59 i am
& womar 9 FA% R dfwew
Neitforr & ofe quei &1 § o oy
gt Nfgeq weifuar feagi = & 1
T IFT F T FOF Q@ FUS A<
afal 1 g fam gam @ W1 @
Y 27 frar @ f& wx feet T
TRt oA oy, g% ot
¢ o @wTeT g Sy §, A 37 Q@ AR
wrf w1 o fF g @Y uF & wT 9%
¥ o &% 1 w7 fraaa § s B
W qIT 9T 6T eqT [T ey 1 gAT
gt WY gFo Fo dTo WX AT UGS
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¥ T Y @, Afww vud wga
T ST o wfad qg w3
g 1 9¥ gEak W W) wraifa
T RO 1

qF a7 & A Fga Sear g )
g #1 JFfawl 9 ¥ 9FqAr
T ey | ag I & 5 fegm
1w & Aifx § afF fegem
# mf @Y 47 ? fggem § mfw
T @ gEar § wafw fgge wranx
W 1| W fggEaa e @y
WM Y g9 g qiwmie § 42 &%
1 47 | 2w F ol F7 @ § fag
gl mufas v & sfaasi &1 sww
FLT =rfen | & Fgar qwear § fF g
U FIT gH &' FreN & fow owm @
g s &7 me A afew @ AR
3T &7 gl & fean §, wifw s@ &Y
B A ¥ T3 AT AW FT FTE FT
"I @FaT € |

qeTeT Y &t migEm &y Afa
of, afeT s@ FTe 9X gwer g|v
@ wgrem ey ¥ Fg R ogwer &7
T F79 F faw s I 1 wieer
F1 w4 ag & fF gw ¥ wfsT g1 1 W
FE AR TF M 9T JATAT WL v
BW I@ F' 9 FT WS IT A |
AfFT W gw FHAR § AR g &
quTaT W) R ¥ fR ooy § a1 gw
ufem § wR Sw=r wgE gErd
FEear ¢ 1 wfgan # sarer wiw oy
2 1 fr ST Sf9g @9 9T IWRE
g =ifed | woug & o § Few
argan g 5w g i & S =nfed
o g gFfaax qo°F F1 FT FET
T1feg, &8 #X fas & gdfzg A}
W gOgy ¥ T faq @ wuv agF
T 4
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R Yup afew A G S a0
frdt & w9 1 " fem ar faet 3
g &1 A formy | Afew & agar
srear § fF g Fwe ¥ qaq gar
g ¥ AE gy, AT T ¥ e
frdY &1 a7 ¥ FT qq% § WA
STTAT | AT 0T F qr6a W) 1T
e gaTe o9y &0 ¥ ara wrEr o
o gg qwa W T § fF g
1 79 G 9 @ AT 1 AT IR
fegenma ww gfaad & waw #
Tt @ AT, A gH 3@ F WY
FEr v & fr femgeare &Y wmetaan
oY gfag 78 g @y | ¥7 Ty
¥ & oo F1 zfogrw 41 wF wETOr
AT AR § | AS FAwat 3 fegEra
¥ wafaferd ey a1 o o
& | I w waT i 1 W
ghamz a1 § oY fergeam &1 oY )
T q7g 8 @1 qesrt 9 fergeary ¥
T TOIHT FT FEAAT 3T N® AT
wY A g 5 w9 fegead & ufwg
Yvar 7 wafgfeadr vamwa 1 afg
T ewaad fFe qi fafrar sga fare
LIS CAR B R E - Y Rl ra
w1 @ T faar | e fegemma
g FT faar 1 o) werast fafiar
F g T faeger @t frelt, ifF
X R § FTE g€, ar u7 ot
orif &1 FT UGl F g9 H, AR
SRR Jorar § w9TE g A 9y o wndf
F FCE YA F Y X | R @
gafafsad ooy &1 ofomw a@m
g ! fegem gwd &1 qEmw @
| fag AT w1 et ¥ fergeara
¥ g7 fat ¥ i w9 fw ar a8
T TET )

w7 & wov gEA wgEl ¥ oF
oY T FEA AR E | F 99 Fg
X area g i e s feg ot &t
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oY ¢ 1 W 9 AT AL T ' i
ur w4 fegeam & o gEa wrk
aiffear § W@ 5K T & A U}
g | F1E qeF TR TS TG FT
1T i 393 7Y wo gAY wfFeaTY
HEX € F EAne &1 mfadr g ks
favzg g F arasg WY | QaT gl wY
g £ ? W m feggeae &Y
FTAT ATET &, A G H A STOHT A
F FOGT FIA RN, AR g § W
RsgT w4 g ay & g Arga g R
FZY TTT qOg 7} A1 5 Ty Sar
1 fesgafwe &1 @A 51 @we
qe S fr 991 7 ST @, 9% W
q ST ] | TR E TAEAT WY a1 9’
G A1 A § O gt o 4 fawga-
foow # difa et @ 1 gw fargm-
fow § favarg s &, afeT fuwa-
for T ac ae & f& g} aet
F 0F ur afw fegem & foag
37 & oo #R wuAY s 3 F fag
T 77 | faagafey fegear & A
@A aret & fau gravs &0 wa: &
fergmara & | A & aT ArEaT §
fe e fggeard ®§ @ g frcdar
T AT @AT § 1 AT RAATEAT
T g wrfey 1 gad AT gey
wifzu, g afgenar gt arfeg. W
aaafa & wfy gad wim W gAY
=gy |

F 7y grear vt ot § agY fdae
AT 1A § 7 ast mrw F &y 5w
37 7 AT 39 AW &Y TR T AYHT
AT T AT § | A S gEIR 3W AR
[WE & AR & gk g Fare
T gy & W W W 81 W,
WY W F AT 7 37 ey @
WIS FGT 39 7 49 qF G2 F0

* Ug FeT FET § | FifF gwR TEP

fomifer 2e 1 g @7 s &
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o

¢ [H A fae)

IR FF90 F WHA 1z 37 F fag S
Q&0 AT 9T T w0 O may
w0 fiear | gafae & azar wwa g 5
v ferma & gy, wRETEAT & A,
g F wig auy 90 W @ gf o
g #Y avw w1 3faq i &9 gardy
IAAT FCAT § A% FT ZAMR TEATT
T F7an  ferger # wAE, fe-
|\ F e, fergea & Alam,
fegeaia &1 ST Arov Ay &) ag
qifearde araw qg g 0 g s
Y AR ATTE! g AT ACGA gH WY
ATTY AT S ARy § P Frgeae
T OF WY fraray =9 oY AT ¥ 7
HIXT ST |

Shri Igbal Singh (Ferozepur): Mr.
Deputy-Speaker, Sir, we are faced
with a situation today when we

should have full defence preparedness,
Todi. the situation is far more diffi-
cult than in 1962 or before. We are
facing Pindi-Peking axis; both have
got their trcaty. What will come out
of that nobody knew. But we may
have to fight on one front, on more
than one front, on two fronts, on the
right and on the left; nobody knew.
Today, the situation is far more com-
plicated and difficult and even dan-
gerous than one year ago.

I congratulate the Defence Minister
in the last one year or more than one
year, we have created confidence in
this country. It is a great thing for
the country that there should be
confidence in the leaders, in the army
personnel and alse those who control
politically and militarily. This ig a
great advantage to our country in
today’s situation. But, as I have said
just now, the situation today ig far
more difficult and also complicated. I
hope that next time India will not
suffer the kind of disgraceful defeat,
which we had to suffer about one and
a half years ago.
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Coming to the situation that is pre-
vailing after that, I would like to say
that we have to face this situation and
deal with it methodically. When we
study the Report of the Defence
Ministry for this year, first of all we ~
see that there are so many committees.
There is the Cabinet Defence Com-
mittee, then the Emergency Ad Hoc
Committee, and then there are so
many Committees of Secretaries and
others. 1 may submit through you,
Sir, to the hon. the Defence Minister
that wars are not fought with com-
mittees. If he is a practical man he
should see that there are as few com-
mittees as are necessary. Perhaps it
may not be possible to function with-
out any committee, but their work
should be lessened. And there should
be very few cammittees, and effective
committees. To have so many com-
mittees sometimes creates difficulties
as well as complications also. Be-
cause, in respect of committee deci-
sions, nobody takes the responsibility;
and, what is more nobody takes the
responsibility of implementnig those
decisions. So, what is required today
is to take decisions and to implement
those decisions, so that effective work
may be done.

I have to say a few words about the
Chiefs of Staff Committec. It is the
most important instrument to imple-
ment the military decisions of this
country. That should come just after
the Defence Committee of the Cabinet,
and I do not think there should be a
middle-way Committee of Secretaries.
It may be helpful in implementing the
decisions, but if an important com-
mittee like the Chiefs of Staff Com-
mittee is relagated to a lower position,
the result may be that a situation may
not be presented as it should be pre-
sented at a particular time, and this
may create more complications and
more difficulties. I do not know how
the practical working is; still I think
that the Chiefs of Staff Committee
should have a close link with the
Defence Committee of the Cabinet
and it should be part and parcel of
the Defence Department. I do not
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know what good will come out of it
when the secretariat for this com-
mittee is provided by the Military
Wing of the Cabinet Secretariat. This
way of working may even create more
. complications rather than solving the
problems.

I have to say a few things about
the border. Today the border is man-
ned by the police, some police of the
State Governments. They may be
called the Central Reserve Police or
Armed Police of the State or by some
other name. But in my opinion the
whole organisation of these police
formations on the border should be
reorganised in a manner just like a
military formation. They should not
be police formations, in view of the
situation as it is prevailing today. It
will be much more helpful if we re-
organise them on the lines of military
formations, because Pakistan has done
likewise, and it will be beneficial for
this country also to reorganise the
police formation functioning on the
border. Whether it is the border
police of the State or the Central
Reserve Police, their organisation
should be on the military lines.
over, they should be much more co-
ordinated and placed sometimes even
under the military personnel. Why I
make this suggestion is because a new
Financial Commission is going to be
appointed next year. All these States
are grumbling that they cannot bear
go much burden of defence on the
border. That is why I am making
this suggestion.

Ag far as preparations are concern-
ed, we have created some new moun-
tain divisions and other divisions. As
far as mountain divisions are con-
cerned, they will be ready by the
end of this year. Whatever was the
target of the Government of India,
that target cannot be said to be a suffi-
cient one, because at present about
sixteen to eighteen divisions of the
Chinese Army are in Tibet, and we
cannot face that army with five cr
gix divisions. We have to create more
mountain divisions. At least nine to
ten mountain divisions should be creat-
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ed. Of course we can place more Ye-
liance on our fire power, on the bra-
very of our people, on their initiative
and other things. Still, numbers do
count, and numbers do play an im-
portant part. If eighteen divisions
are to be faced by five or six divisions,
no doubt they will give a good nc-
count of themselves, but still if more
divisions are created they can be very
effective. Of course, the question will
be asked, from where the finances
will come. Here I would like to en-
dorse what the previous speaker has
been saying that as much financial
help as is required, whatever is re-
quired by the Defence Department,
will be gladly sanctioned by this Par-
liament and will be gladly borne by
this country.

The great lag was in the technical
services, either engineering or medi-
cal, in their numbers. Whatever was
the requirement, we have not made
much headway. Some concessions
have been given. 1 think the Defence
Department will consider some more
concessions, so that more people may
join these services. But still, I would
humbly submit to the hon. the Def-
ence Minister, if the situation does not
improve and faced as we are with the
situation today, whether it is not
possible that the Defence Department
even comes to running its own medi-
cal and engineering colleges. Or some
part in these medical and engineering
colleges may be reserved for these
persons who are sclected, even before
joining these colleges, or the pre-
cadets or in some such way, so that all
the assured quota is guaranteed to the
Defence Department, and after two or
three years they can start giving more
concessions.

As far as communications are con-
cerned, the mountain divisions and
others require more mobility. If we
have to give more mobility to our
army we have to get more transport
by air, by road, and by other means
also. It is good that the numbers of
the Shaktimans, Nissans and jungle
jeeps have increased and the Indiam
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component of these has been increas-
ing day by day. But for a field army
of today, whose needs may increase
greatly if the situation became more
dangerous or complicated, the total
number of these vehicles available to-
day will not be sufficient. As we see
from the report, a large number is
still of the last war model, or models
ten or fifteen years old. They cannot
be relied upon in times of emergency.
That is why either their expansion
should be carried out or some new
factories may be put up, so that the
Indian Army may have greater mobi-
lLity.

Ags regards air transport planes and
planes which can come to the support
of the Army in the operations, we are
lagging behind in both these things.
We have developed at Kanpur the
transport plane, but the number of
these planes and the production is still
far below. We have to think over
this matter. Of course we may pur-
chase for the next few years. But :o
purchase for the next few ycars is
only to fill up the gap. The need of
the hour is to have a base from where-
we can expand. And, to have a base
we have to rely more on our own pro-
duction. I know, in respect of air-
craft manufacture, to have a base and
then to have a whole manufacturing
programme, it takes many years.
Still, if we can make a good base and
a good start from now, it will be help-
ful not only in the near future but it
will certainly be far more helpful fo
the country in the years to come, and
it will be a strong base that can be
relied upon.

Shri Raghunath Singh hag spoken
a lot about the navy. The immediate
object of the navy is the replacement
of the old ships and to create a balan-
ced force. In today’s context of
technical advancement, Pakistan navy
has got a submarine. We should pur-
chase submarine from wherever it 1s

" available. I say wherever it is avail-
sble, because it may be possible that
the United States may not give us a
submarine very soon, with so much of
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their own commitments, political and
otherwise. If it is not possible to get
it from there, we have to purchase it
from somewhere else. I hope the hon.
Minister will try to have not only
one, but even more than one subma-
rine, if possible in the very near
future, because without a submarine,
the Indian navy, ag constituted today
cannot be said to be a balanced force
in any way. After that, we should
think over the purchase of rocket and
missile ships. Even our old ships can
be fitted with rockets and missilies,
but in today’s context of advanced
development, we have to be far more
ahead and make our navy a balanced
force. We have to purchase all those
things and have a phased programme
for one, two and three years.

About the army, the NEFA report
has given a few lessons, which are
being implemented with great rigour
and with great efficiency. Things
have mproved a lot; there can be no
denial of that. But still we have to
do more. We have to create new
armies and also expand our army frem
today's base for the next year and
coming years also.

I have to say a few words about the
expansion of the army. There are the
officers and other ranks. We are re-
cruiting officers under the emergency
commission and other commissions.
But more personnel from the army
have to be given promotion. I find
that about 24 per cent of the person-
nel from the army are given officer’s
commission, but still we are not able
to expand the army. We should ex-
pand it, because a person who is
trained and who is given a proper
opportunity can be much more useful
to the army. There are some bottle-
necks in the promotion in the army,
especially in the case of Jamedars and
Subedar-Majors. At present the
Subedar-Major gets only 3 or 4 incre-
ments in the whole of his career.
Can we not increase those increments
and also increase the avenues of pro-
motion, so that people who have got
more experience and who are the
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back-bone of our army with experien-
ce in the practical sense, may be giv-
.en more chances of promotion? The
percentage of promotion to commis-
sioned officers can be increased from
24 to 33 or 40 per cent. It will prove
more useful.

I have to say a word or two about
the borders. We are having more
roads in the border against China.
We should also have more roads in
the borders with other countries like
Pakistan, including East Pakistan.
We should have more roads in our
portion of Punjab and Bengal in the
border with West Pakistan and East
Pakistan respectively, especially in
the border districts. If the road cons-
truction in the border districts cannot
be taken over by the defence depart-
ment, liberal grants should be given
from the road fund to these districts, so
that more roads and more communica-
tions can be built in those areas.

The other point I want to mention
is about the supply of rifles to the
people in the border. I come from
the border and I know that very few
rifles are given to the border pcople.
The situation may not be the same as
that of Assam. It may be a different
‘one. I admit it may not be advisable
to give rifles to the border people at

all places. But I still plead for the
people living in the Punjab border
where every peasant cultivates

his land even upto the last inch
of our country. He cannot have
confidence if he is not given arms.
The State Government have always
been pressing for this and if this can
be considered sympathetically, it will
be in the interest of the country.

With these words, I commend these
proposals,

=it eSS e © SqrErT WERA,
AT HATT FT A F qIR A FrAY
o g & & we’l g Ay oA
<@l  fF gaFr g g Y fRm-
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fiftdmgogras g1 rg ed wg

gagr 9ifeq 5 a8 g fadw-Afa,
& QT T H9 , Iawr TAfaEt v

e &, AT £ 18 W1 FTr § 5w

g 7 R qrfFear AT A7 et o7

AT FET T [T E |

o Y AT §3E S A
fag, ¥ aga wiws 3T 37 W) #Y uf
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X AT &7 AR § q<g F AT qar
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|y T AR AT § | GHL gIAT A=y
S oY agt AT § 1 freg M £8 T
gt AT 92 Q@ &, 37+ 3@A ¥ qar
A G & fF agt T quw, A
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ot fr ffeaead SF agr FmaQ §,
oF 0°r ga d&7 #X @ & oY uF
foepe & &7 ¥ AT QAT AT GFar
g
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R & a7 IR AR ;T T &) T qE
&Y ared & o wreead et 97T A9 g
7 @Y oY A1 7AfAT § I7 THIT X ToAT
t fr ofvama st fr g @ s g
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‘ [ Fmeir ]
Y WY gAY | 79 Afq ¥ o fadear
g W AT, SR W AW A
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frg ¥ fraew § fr <@ o= #9-
IR T I A A g @9 ewIL 8,
g T q A FEG | adT-
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g s @ g
foq ag o799 ¥ 79T F2W T H o
@ fewaar & 1 | T8 TN a9 ¥ T
sl 1 A 5 s ¥ gfem
W F WA F@T g, o 9T A
WA AR AT TS § | qg Iy
T & A AT AT AT A4 HT
e AL w7 € | A9 wEa_rd ¥ ag
S AT G & | TEFT TSI AT FER
TR BT J@E F FIX a9 2 |
T TgT T AL AR BAT THA
9 qEAT § | T T AT FATL FETHTL
ot 51 &1 a7 o6 It e & w1
W WEA T ;T wqeS R 7 WO
wifgd % @ 9% w9 aoiar ¥ fa=e
w? | fogw ay #9 agg ¥ ww faan
o J1F {3 o an f gamd (<
T ST E, 3T 9T 59 faug § uw wa
AT E | T A T FOAT gAY H S
WA A A9 § AW fawa § i
W O R ALY A § 1 ofE sad q
w1 &, 791 7 ) gern w1 F7 53 e
WT¢ ? TF & I9 A9 AT € 6N Ay
A TG ING £ | AR G F T
&I €1 F g Aigy, fau aamt
§ a1 & W g T A@ e
wied | S 7% AT ALY ghm A9 aF
f=aTT & A W, e & Som
Q@ TR R TE T e 1w AE g

ST SOTT & A 9T AT Y
TRRIm i mwRE
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ag aae Ag & 1 33 fawogu &
gENT § 937 47 AT g gt
T UF a9 | SgA "y fau) s
FW gT T 41 f& oF 0l v weaw
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A gu et 98 F30, TiRaT ¥
TE 9T 7 W a9 a9F guTd gIEw
T w qer w1 wE fag ow
=T dfgar &1 sEv@ g, dEEEn §
¥ qoifa ) frre B St S
& TR weHpTd #1 st aw yiw gard
&7 TTERY §; IHE AT W Afq T w6
qErY §, UH, A g qoAT |9iied |
Tg IgT AT & | TEF AT WA
gt & spanfaw arfedt ¥ qvww
TN F WEAEFAT § | WA g 6
&% T8 AT 7 A1 g 3 ¥ )
TR |

Y B H wwd A9 SErar
& veq W § adidl ¥, fawrd § q@r
Hadb iR e S Ul A e
Ted AT WAAT GG G0 V¢ 4 9 T4
AT FT AT T 9 1 TR AT FALL
NukikicR ke SR ER IR
qZ gAA =T a1 f 3w ven #1 SeRd
T & 1 fRR g g Tl e
2 o mrfeear snfeean oo [ €9 g2T@ |
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fx gwer ar v Tt @A 1 e
&\ s gy T feafy @, Twet o
@ | F AT A1 AU F I F JEATy
i ¥, 9ud qfae ¥ Smadw Ty
® afg g gRir | AR A7 T FT
e grm {7 (e ST e foerar
g, oot eI fAwar § 1 [ A qw}
A & o0 wFET 9 q G FATH FT
forerar & Slw war &aw @ war O
& faetar € 1 T wHET W O
FTETT 71 foe #X {62 g0 19 7 5
AT F I F AT gEA 9wt feafa
AT &, T TR BT ABEA $7 AT
@ &, q1 7 Faf aF Sfaa grawar g |
ST AT FARTK FEE F19 § gaeT
W F a1 g} &, fawg ST weneew
Fae T & faear € 1 faudr
ar At w9 fawar § 1 Faw arg
s € e € 1 S A aeg
T §g aF " g, AAS qEAE ar
vaw faq #1% adi & T § | W
& Ty SET JIEATg I IS g
g & gt | g Tumy § g SER
T 2 faaT, F9ST 91T |y wie) agAn
F faw 2 faar @ gy wAew QU A
T | FA W9 39 fF 91 qgmd a gy
§ IOF I9 FoA1 IL IFT WT WO
T §, FT T TR GHF( FEL AG T9T
2?7 fag d & ¥ § AR wwgd B TR
¥ AT AGT FX T g W T F
75 7w g {F a8 a9 = s wred
F1 AT AT FAT G940 |

ST g I T 8, ST ;T 34 |
o IEET FET ¢ 1T gH AX BT AHIA
T | 9 g THIT A7 F fau AT & v
N AT § Fg IO PATAS A ST
4T & 1 AW & AT SO S
w8 &1 il & | °g gaaar §, e §
fa gt fert ar =€ faqa | ag <t
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for Grants, 6576-
TER T A Y, T W g
=fed

HEET H TF To WHo Hio FZT
gar gar & foewr f% @ frae A
u?gufmmagqmmaﬁas‘rqsﬁ
AR FT gk W 1 7 @ uF axg
& quTE W SN AT g 1 ged we-
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fasreft a2 gt € e fieea sfieea
3 g9 a9 A% g1 o A, NI o g9
faer o 7% | T BT TR A frer
Y g ot faelt | formy W T9 fadt
§ Iuw FR g §X faar g,
AR AdY T w41 fear T § )
T Fel 14 g1 sragar A% A
T gt & 1 & T =g g gmrd
BT # WY O A QAW a fear
TaT ¢ o St el o) & W ¥ Wy
Y g w1 < {77 WK 39 far & A
e =T AT Y SUET Iee 7 fear ?
T @ T G0 JAFT A7 agY g
arfgd | aga @ faak F & A &y
fwet #mr &1 e fFET SAT =Tl
7 A3 a=ar § F "= "agew
R ¥ SeET & % w99 §eX oy
FaAe T faay war &, ;i &1 & g
HI ATUT ST §, T IUHT I {57
ST Y 2 AT AT fFar o wrd ar
i ? SHET SATE FAT 19 T BT QT
o @ g 7

ST §2T # 7Y g £ {7 @@ ar
&G WA AT § Ty 9 A ey
ff | FfFw ag 79 @& AwEifafes
3z g1 feom o £ 1 ager AfgF X I)
Zag (= 4= ¥ F7 g e (FaT Ty
E 1 a o aln § e T it Sfer it
ST ST FFA & |
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¢ [ wTeiw )
g wwar w0 ¥ fr fafew cz- @ fF fovelle o wat % g famg

fafrwa % & 3|, AT AR weEr=e
QT § 1 A g A A T8t oY qg

& | WA= # war gar 7@ @ foa
w1 #1 FOY 9T fam@r @ av I
frarar w2t A fFar w § 1 S AR
R fER E feiferfF @
S & 1 B a7 o § e &
A sam @ faAmr S w7
et st £ £ g & o aq faee
Wl IF g Tq T g1 | 2 OF fwcar
wgi § W, Fun feafa @Fl | F STEAT
g & gg 21 W e faar s

Sarat # 1 e fgar v g
Igd TR F F OF q@ qHAT TRATE |
T qg TR IAH! G0 THe ¥co
% ¥ faar o @1 2 7 %E O qErEea
HeaATAT FT A TR £ GV W@ §, ]
T SFTA TTAT AT A1AZY 1 33 REATAT
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sTaTd 9= fRar star £ 71 fas aard
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IMFERE WG AT AT
F Fa § | et 7 anq aga & anfaat
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fogeite ot § Toat &1 e fear o
Tw@r £ AR I FH §9 faAt #
FT gt A @ | AT AIAd
A 7@ g fr 97 AEr TEA gl
R forede E A AR 97 7 ?
T &= F3 &Y | Tad gy W e g

& af qY, St A G, ot wfx
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difesed F X ¥ & frdan «¢
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mﬁa’gf*ﬁa}fé\*ﬂ' 30,000 HIT
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qIeTE ot | 3w A€ Afg w1 F ey
T § AR & A wwar § frosw
Afe F1 w7 aF ¥ Ay AT
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AT FT OF TF FEAT FAT § AR
O TTE a1 osm
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fF qifseam #1 faar € 1 A 7o 2R
fasr 2 =&k forasr gw waarr Y =@
w7 Y § wiFrmw & ga 7€ #,
ot a3 fag gRY fFe g2 aF S0 w2
A 2 A fm gl & wT A § 1wt
N s Afca @ éfF
qrfeea g% T §3 91 qrET o
AV 47 ST EHIX qrT TLT W 2 |

IqTeaw WEAY : AT §Ig /YT
AT A E |

Y wrefrTe e ST

IqTeTH RET : TT W T AT
TS S T | -

15 hrs.

COMMITTEE ON PRIVATE MEM-
BERS BILLS AND RESOLUTIONS

THIRTY-SEVENTH REPORT

Mr. Deputy Speaker: We will now
take up Private Members’ Business.

Shri Hem Raj (Kangra): I beg
to move:

“That this House agrees with
the Thirty-seventh Report of the
Committee on Private Members’
Bills and Resolutions presented
to the House on the 18th March,
1964”.

Shri H. N, Mukerjee (Calcutta
Central): Sir, could I make a submis-
sion? A

Mr. Deputy Speaker: Let me put it
to the vote of the House.

Shri H. N, Mukerjee: Before that,
could I suggest that the time allotted
for the resolution which Shri Tridib
Kumar Chaudhuri is going to move
might be extended? Now the time
allotted for that resolution is 1 hour
15 minutes. My suggestion to .the
House is that it might be discussed

Committee on PHALGUNA 30, 1885 (SAKA)

Resolution re:
Nationalisation of

Film Industrua
very well for 24 hours or at least 2
hours. )

Mr. Deputy Speaker: We will gee
when we take it up.

Shri Raghunath Singh (Varanasi):
It is a very important resolution. The
subject matter of that resolution is
the burning point of the day.

Mr, Deputy Speaker: Does he want
to move any amendment?

Shri H. P. Chatterjee (Nabadwip):
It is there in the sheet.

Shri H. N. Mukerjee: I suggest 2}
hours for the resolution of Shri Tridib
Kumar Chaudhuri.

Mr. Deputy Speaker: Does the
House agree to the suggestion contain-
ed in the amendment that the time
for the resolution of Shri Tridib
Kumar Chaudhuri should be extended
to 2} hours.

Shri Raghunath Singh: Yes, Sir:
It is a very important matter. The
refugee problem is the burning prob-
lem of the day.

Mr. Deputy Speaker: The questiom
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is
“That the motion be accepted
by the House with the amendment
of Shri H. N. Mukerjee that the
time for the resolution of Shri
Tridib Kumar Chaudhuri be 2}
hours instead of 1 hour 15
minutes.”

The motion was adopted.

Shri P. R. Patel (Patan): Sir, on
a point of order, I have given notice
of an amendment.

Mr. Deputy-Speaker: We have not
yet taken up the resolution,

15.03 hrs.

RESOLUTION RE: NATIONALI-
SATION OF FILM INDUSTRY—contd.

Mr, Deputy-Speaker: The House
will now take up further discussion of




